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MR. DEPUTY CHAIRMAN : The House 
stands adjourned till 2 P.M. 

The House then adjourned for 
lunch at twelve minutes past one of the 
clock. 

The House reassembled after lunch at 
three minutes past two of the clock, Mr. 
Deputy Chairman in ihe Chair. 

MOTION OF THANKS ON THE PRE-
SIDENT'S ADDRESS—contd. 

 SHRI     HAMID     ALI     SCHAMNAD 
(Kerala) : Mr. Deputy Chairman, let me at 
the outset make it very clear that Members 
belonging to my party, Indian Union 
Muslim league, did not participate in the 
boycott of the Joint Session of Parliament 
addressed by the President of India. We did 
not participate in the boycott not because 
everything is okay in this country but in 
view of the dignity, decorum and decency of 
parliamentary democracy, we thought we 
should attend the Joint Session of 
Parliament. It was only to keep up the 
dignity of parliamentary democracy that we 
attended the Joint Session of Parliament 
addressed by the president. But at the same 
time I should make it very clear that people 
are not at all happy today. Government has 
failed to solve the basic problems of the 
country and to satisfy the basic need of the 
people. People in this country are not only 
hungry; they are very angry also. It is quite 
natural that the hungry people wiH always 
be angry also. 

The presidential address is nothing but a 
conventional one. There is nothing in it to 
inspire the people of India. There is no 
change in the domestic nor in the foreign 
policies of oif country. President gave an 
apology for the price rise and the scarcity. 
This would only despair the people. Having 
admitted that the phenomenon was partly due 
to intcrniI and inflationary situation, he gave 
us an excuse for increased deficit financing. 
Marty other countries also have economic 
problems, but they   have ma- 

naged to get over this economic crisis by their 
shewd economic policies. Repeated warning 
against hoarders and unscrupulous people 
would not thrill the people, who are these 
holders and black-marketeers? • Government 
know them very well and they are being 
encouraged by the Government. The entire 
Government machinery and Minister who are 
the helm of affairs want their services for 
many things. When elections take place, they 
go to them knowing very wel! that they are 
black-marketeers, they are hoarders and they 
are the people who do not pay their income-
tax. Kncwing ail these thing very well, 
Ministers and leaders of the ruling party go to 
these people and get financial aid for boosting 
up of election funds, and so on. So, indirectly 
these hoarders and black-marketeers would 
not have interests of the nation at heart. Still 
they are being encouraged by the Government 
By these empty threat of the President, I do 
not know anything good is going to come. 

There is not a word about need for aus-
terity in the administration at a time of great 
hardship for the country. There is no 
mention about the huge expenditure incurred 
by the Ministers and others who are atthe 
helm of affairs by their luxurious way of 
living. Nothing has been said about 
curtailment  of this  wasteful  expenditure. 

President in his address promised legisla-
tion to facilitate award of more rigorous 
punishments in offences  of food   adultc-!   
ration.   That is definitely a welcome legisla-
tion and therefore [ welcome that. 

President impressed upon the State 
Governments the importance ef achieving 
procurement targets. But where is the need 
to ask all the State Chief Ministers or State 
Governments to achieve the targets with 
regard to procurement? The majority of the 
States are being ruled by the Congress 
Governments.     The Centre is also  ruled 
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by   the   same   party. If  the   Government 
at. ths Ce at re ware not able to see  that 
their own Stats Governments achieve the 
procurement targets, than what can I say in 
this matter? Also, the food policy adopted 
by the Government is not at all scientific. It 
is meaningless. That is one of the reasons 
for  the existing scarcity  in  the country. 
On  one thing  there  is  uniformity  in  the 
whole country,   whether it is West Bengal, 
Bihar  or  Kerala  or  Tamil  Nadu.   Price 
riss is everywhere. Suffering is 
everywhere. Discontent   is  everywhere.   
Dissatisfaction is   everywhere.   
Unemployment   is   everywhere.   As  far  
as   these  are  concerned, emotional   
integration   is   being   preserved all over 
whether it is West Bengal, Bihar, Tamil 
Nadu or down in Kerala. 

As far as the sufferings of the people, their 
unemployment and   other   problems are  
concerned,   this   uniformity  is   being 
preserved in the land.   But, as far as the 
prices of foodgrains are concerned, there is 
no uniformity at all. Now Tamil Nadu, 
which is our neighbouring State, is a surplus 
State and the people there get rice, at a chea-
per rate. But if you come to our State, that 
is, Kerala, the price is very high. The same 
is the case in Karnataka and there also it is 
sold at a higher rate. Therefore, it is clear 
that we do not have a basic policy and a 
uniform policy.   After all, a Tamilian is an 
Indian, a Keralite also is an Indian and a 
Karnataka man is also an Indian. But each 
one has to pay a different price for the 
foodgrains that he has to buy. 

Sir, the President has pointed out the 
hopeful trends like rise in the export 
earnings and the performance of the public 
sector undertakings. As far as the public 
sector undertakings are concerned, I do not 
think, Sir, that there is any sign of hope on 
this country. As far as the rise in our 
export earnings is concerned, I agree that it 
is true. But, at the same time, I would like 
to point 

out one thing. Kerala State plays a great role 
in earning foreign exchange for the country. 
When it is so, the money that is being spent 
for the development of Kerala is not at all in 
proportion to whal that State helps in 
earning. I would appeal to the Government 
to see that the State of Kerala is looked after 
properly, it being a backward State, and that 
State also should be brought to   the level of 
the other State. 

Then, Sir, the President has said about 
improving the backward regions and so 
on. But, with regard to the backward 
community—here I am referring to 
the Muslim community—nothing is said 
is Muslims are very backward, socially 
politically, educationally, and 
economically. As far as this community is 
concerned, not even 10% of the population is 
educated. Not even half-a percent of women 
men of the Muslim community is educated 
even   after    26 years   of   independence.   
So, what steps has the Government taken to 
raise this section of the population to the level 
of the other forward communities ? We 
appealed to the Government of India to 
appoint a commission or a judge to go into 
this matter and suggest measures for  the  
development  of  this  community which is 
socially and educationally backward in India 
and to bring them to the level of  the  other  
forward  communities.   We made this appeal 
to the Government of India many times so 
that this backward community would also get 
the privileges that are being enjoyed by the 
other back -ward   communities   in   the   
country and come   up   to   the level of the 
other  progressive communities. 

SHRl SARDAR AMJAD All (West 
Bengal) : Are you prepared to accept cer-
tain progressive educational policies for the 
muslim women in India ? 

SHRI HAMID ALI SCHAMNAD : Sir, I 
may tell my friend that in Kerala, the 
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Muslim League as the Education Minister 
there, we adopted so many policies to educate 
the Muslim women there and scholarship 
schemes were also introduced. 

SHRJ SARDAR AMJAD ALI : That 
may be in respect of the Muslim women in 
Kerala. But what about a progressive policy 
for the whole of the Muslim community in 
India ? 

SHRI HAMID ALI SCHAMNAD : You 
wanted to know whether there is any pro-
gressive educational policy. I say we have 
got a policy to educate. 

DR. V. A. SEYID MUHAMMAD : 
(Kerala) : Sir, in Kerala, they are opposing 
the MES which is fighting tooth and nail for 
the Muslim community. 

SHRI  HAMID ALI  SCHAMNAD   : 1 
say that we have got a policy.. (Interruptions) 
... You      cannot    phoo-phoo    what       I 
say.   If the Government is not interested 
in taking any step to improve this section, 
then what is the use ? The MES is also 
a  political  organisation  like  the   Muslim 
League   and they take part and took part 
in politics.   Sir, I did not want to be dragged 
into this issue.    But, since he has said some 
thing , I would also say.  When the municipal 
elections came in Calicut, the ML and the 
Congress set up candidates and the MES 
also, which is supposed to be an educational 
organisation, came to the field, and worked 
in election.   Sir, the Congress also opposed 
the MES there saying that it is a social 
organisation, an educational  organisation, 
and so, it should not indulge in politics, it 
has no   business   to   indulge   in   politics. 
That is why we also MES as my friend Seyid 
Muhammad opposed MES ...
 
I 

DR. V. A. SEYID MUHAMMAD : 
They wanted to take control of the organi 
sation. You refused. That is why they 
opposed, not on the ground on which we 
opposed.
 
» 

SHRl   HAMID   ALI     SCHAMNAD: 
As far as Muslim League is concerned, 
Muslim League leaders are managing many 
colleges in Kerala, and in many other 
States. Definitely I can tell my dear friend 
that Muslim League is never never never 
against educating Muslim masses of the 
land, either men or women. He can take it 
from me. Being the Secretary of the Keral 
State Muslim League I can very boldly and 
courageously say we are in favour of 
educating Muslim women of of this land. 
Both modern and religious education. 

Another thing I want to bring to the notice 
of the Government is with regard to atrocities 
committed in Bombay. I am very very sorry 
to say President has not made any reference 
to the South Indians in Bombay, hawkers, 
poor people, who have gone and settled down 
for years together. They have been beaten; 
they have been killed; they have been 
tortured; from the Railways from the buses 
they have been kicked out and they have been 
beaten on the foot-paths. These things are 
going on in Bombay city. Unfortunately, 
President has not made any reference about 
that. South Indians, they may be Tamilians, 
Keralites and Kannadigas, who form bulk of 
the population there, also contributed for 
developing Bombay city. For years together 
they are there. From generations they are 
there. In spite of that, they have been kicked; 
they have been discriminated. An Indian, 
Tamilian or Mala-yalee could go to Ceylon, 
Malaysia, Indonesia or a Middle East country. 
They are happy there. They have not been 
kicked through. But in Bombay city, they are 
being kicked 
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out. This state of affairs should not continue 
. I am very glad the Prime Minister i ssued a 
statement saying that she would take 
necessary steps. I would definitely request 
the Prime Minister of India and also our 
Home Minister and tlie people who are at the 
helm of affairs to see that all those non-
Maharashtrians who are in Bombay city, 
should also feel that it is their home and they 
are also Indians. I should like to say that 
even the Constables there are nothing but 
volunteers of Shiv Sena. With regard to this, 
I want to draw the attention of this House to a 
photo which appeared in Times of India. It 
says even the police officer was helpless... 

SHRI BHUPESH GUPTA : Why police 
officers; even some Ministers of Shiv Sena... 

SHRI HAMID ALI SCHAMNAD : When 
the Constables were beating the hawkers, 
they could not stop them and here is a photo. 
It says, having been unable to stop the man 
from beating up a hawker, the officer's next 
best job was—the man being semi-
conscious—to remove hirn bodily. He could 
not stop the Constable from beating. Then he 
removed the man bodily. Here is a photo. I 
place it before the House. This is the state of 
affairs that was going on in Bombay city. 
Even today that is goiag on. I appeal to the 
Government to do something. Anyhow, I am 
glad the Prime Minister has taken up this 
matter and also I hope she will... 

SHRI BHUPESH GUPTA : Nothing will 
happen.   Don't go by illusions. 

SriRI HAMID ALI SCHAMNAD : 
Another thing, as far as the foreign policy 
of the Government of India is concerned, 
we also welcome the foreign policy of the 
Government of India. As the President 
pointed out, our relations with our neigh- 

bours show ob table      , up a policy of peace, 
friendship and mutual beneficial co-operation.   
The foreign policy is really a successful one. 

With regard to recognition of Bangladesh 
as a sovereign independent country by 
Pakistan, definitely it is a welcome move. It 
is not only a welcome move, it is a credit to 
India because India is responsible and India 
has played a role in helping Bangladesh to 
attain independence. As such it is a credit to 
our country. 

With these words, I conclude. Thank 
you. 
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SHRI NABIN  CHANDRA BURA-
GOHAIN (Assam)  : Mr. Deputy   Chair-
man, Sir, I stand to support the Motion of 
Thanks on the President's Address moved by  
Shri     V.B.   Raju.   Member  of    the 
Opposition who spoke yesterday have failed 
to see the bright side of the situation in the 
country and they have purposely tried to see 
the dark side of the situation through co-
loured glasses.    They have been expressing 
pessimism throughout the length and breadth 
of the country, which has been working as 
the worst enemy of the country.   This 
pessimism is all along standing in the way of 
implementation of the policy and plans of the 
Government     and consequently  it has been 
telling upon the progress of the country.    
May I ask the hon. Members to have sincere 
faith in all Government plans and policies 
approved by this hon. House and to exert  
their might and pressure to awaken and  
regenen.ie  the hidden  might of ihe Indian 
masses with robust optimism? May I   ask 
the hon.    Members to   treat pessimism as 
the   deadliest enemy to the progress  of the 
nation. 
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[Shri Nibin Chandra Buragohain] 
Sir, 1 would like to deliberate on some of 

the events on the bright side. The Govern-
ment under the guidance and leadership of 
Mrs. Indira Gandhi and under the Presi-
dentship of Shri V.V. Giri deserves app-
reciation for steering the foreign policy in a 
proper and correct line with some' notable 
successes. The foreign policy pursued by the 
Government with regard to the birth and 
support of Bangladesh and its mutual 
relations with India is even approved in-
directly by its contender—Pakistan—by its 
recent recognition to the Summit Conference 
of Islamic countries at Lahore. Relations 
with our neighbouring countries particularly 
Bangladesh, Bhutan, Nepal, Sri Lanka, 
Burma, Afghanistan have been improving by 
and large which is backed by a policy of 
peace, friendship and mutually beneficial co-
operation. 

To a great extent the Simla Agreement is 
successful. The successful implementation 
of the rest of the Simla Agreement is sincerely 
expected. The stand 'Asia should be a zone 
of peace and neutrality' led by Indonesia, 
Malaysia, Phillipines, Thailand and 
Singapore wins India's support. Our stand 
that the Indian Ocean should be a zone of 
peace and should be free from military bases 
of big powers has drawn support of non-
aligned countries and our neighbouring 
countries. Our relations with countries of 
West Asia have been growing in good pace. 
Our relations with Iran and Iraq which 
appreciate our difficulties is praiseworthy. 
The agreements signed when Government of 
India had the pleasure of playing host to 
General Secretary Brezhnev in November 
1973 further strengthens good relations with 
the Soviet Union. 

The rise in export earning and improve-
ments in the performance of public under-
takings is a milestone on the way of deve-
lopment. Since 1972-73 there has been a 
marked improvement in the export earning. 
During the said period the exports increased 

by 2.2 per cent. In the first eight months of 
1973-74, exports increased by 22 per cent 
against so many odds like strikes, bandhs 
with indiscriminate backing of many politi-
cal parties. It is a great achievement #of the 
nation. 

The central public undertakings have just 
started to yield a net profit for the first time 
in 1972-73. This year, I hope, will be more 
promising. The further success demands 
the sincere co-operation of all forces, wor 
kers, unions and union leaders. The 
solution of Andhra Pradesh problem is a 
worthy achievement of the Government and 
the people of Andhra. I hope the six-point 
formula may make the people there more 
integrated    united   and   prosperous. 

The country has been squarely facing a 
number of gigantic problems in quick su-
ccession during the span of the last three 
years. The nation has proved its worth by 
surviving these difficulties. 

Scarcity of food articles, rise in prices 
have been hurting the poorer sections of the 
society consisting 40 per cent of the people 
who are below the poverty line to a great 
extent. Blackmarketeers, hoarders, 
speculators, unscrupluous traders, profitteers 
have made major contribution to such si-
tuations. Therefore, a ruthless strong hand is 
mostly needed to save the society from these 
evil hands. Stocks of food are being retained 
by rich producers and affluent consumers. 
Our procurement policy has not become so 
effective as expected due to want of 
cooperation of all—growers, State 
representatives, political parties etc. The 
most vulnerable section of people with the 
lowest income can be benefited by an effi-
cient public distribution system. The un-
social elements like profiteers, exploiters, 
blackmarketeers, monopolists are up towards 
making the public distribution quite un-
successful. They have been creating worse 
situation by creating artificial scarcity of 
essential foodgrains  and other goods   not 
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[Shrj Nahin Chandra Buragohain] enlisted 
in the public distribution system. Therefore, 
the Opposition's stand that the Government 
is making a mess of distribution of food does 
not hold good. The people haVe been 
suffering from high prices of goods not 
being under the purview of the public 
distribution system in a worse manner. A 
joint effort of all the progressive forces is 
very urgently needed to give relief and 
protection from the exploitation of these 
unsocial elements like unscrupulous traders, 
speculators, blackmarketeers, hoarders etc. 

The Opposition stand that the procure-
ment has failed totally does not hold good. 
The taking over of wholesale trade or rice 
by the Government of Assam is praiseworthy. 
The procurement of rice has reached the 
target there. At the same time, the growers 
who depend wholly on the production of 
rice to meet the manifold household ex-
penditure are having reasonable price for 
their rice. The fixing of price of Rs. 70 per 
quintal of rice will prove to be a great boost 
for production next year. 

Deficit financing born of drought, flood is 
one of the main contributions to inflation. So 
a suitable quantum of money, by the 
methods like demonetisation of high valued 
paper currency, grant of attractive offers for 
having good deposits from the public in the 
public exchequer and credit squeeze etc. 
must be withdrawn from circulation for 
establishing a stable price of commodities. 
The said withdrawal of money from 
circulation must be accompanied by further 
growth of production. The requirements of 
defence has necessitated increased deficit 
financing. India is a littoral country of the 
Indian Ocean with a coast line of many 
hundred miles. Therefore, we must have a 
strong navy which calls for more money due 
to the excessive interest the major powers 
are now showing in the Indian Ocean. 

am happy to point out the successful 
holding   of  elections   in   Uttar   Pradesh, 

Manipur, Nagaland and Pondicherry within 
such a short time. The way how people 
exercised their right of voting in a peaceful 
democratic manner proves that we have been 
enjoying a mature democracy under the 
existing Government. Mr. Niren Ghosh finds 
pleasure in giving expression that the existing 
Government is the most violent one under the 
garb of non-violence. Many people are killed 
under this rule. West Bengal is also ruled by a 
violent government. That is his assertion. May 
I remind the honourable Member that during 
the rule of the Government led by his party for 
a short span of time in West Bengal, to the 
misfortune of the people of West Bengal, a 
record number of murders, rapes, kidnapping, 
arson, robberies, looting and abductions was 
committed which could not be . surpassed 
during any rule in the annals of Bengal. I must 
thank the present Government of West Bengal 
under the leadership of Shri Siddhartha 
Shankar Ray which has been reviving the old 
tradition of Bengal in leading light to others. 

Mrs.   Indira   Gandhi   spoke  on   North 
Eastern Region as below : 
"The approach to the development of - the 
region should be focussed on an integrated 
plan of industrialisation and what was 
standing in the way of the economic 
betterment of the area was the lack of the 
basic infrastructure of communication."' 

The lack of infrastructure of communication 
is a great hurdle in the way of progress and 
development of this region which keeps this 
region in the most backward state. 
Therefore, transport bottleneck of this 
region must be remv0ed by introduction of 
easy and developed railway system 
converting the metre gauge railway lines 
into broad gauge ones from New Bongai-
goan to Dibrugarh in the Upper Assam 
during the Fifth Five Year Plan. 

I would have been happier if the control 
of the Brahmaputra had found a place in 
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the Presidential Address. The control of the 
floods of the Brahmaputra which perennially 
become the cause of sorrows of lakhs of 
people in the Valley resulting into loss of 
cattle, human beings, innumerable quantity 
of food worth crores telling upon the State 
finances, must be regarded as the bounden 
duty of the Government of India for giving 
relief to lakhs of suffering people. The control 
of floods of the Brahmaputra is beyond the 
capacity of the Government of Assam. I hope 
the Central Government would take the 
whole responsibility and initiative with 
grant of required amount of money with a view 
to bring up this backward region at least to a 
shorter distance to the advanced ones which 
will be gratefully regarded by the people of 
the North Eastern Region as a great boon of 
the great Indian nation. 

With these words I support the motion 
of Shri Raju and thank the President for his 
Address to both Houses of Parliament. 
SHRI BHUPESH GUPTA : Sir, we are 

discussing the President's Address. As you 
know, Sir, we stand for constitutional position 
of the President. That is to say President must 
necessarily act on the advice of the Council of 
Ministers and in particular, by Prime Minister. 
So, I do not blame him very much personally. 
I believe he has acted according to his 
constitutional position. But judging by the 
Address he has delivered to the Joint Session 
of Parlia-» ment, it would appear, Sir, that 
President has been reduced to a mere piper of 
prevarication platitude, pettifoggery and pus-
illanimity. This is how I look at it. And it is 
not a very happy position for the President to 
be, even in his exalted office, when he has to 
contradict his own earlier utterances as the one 
he made in Lucknow and elsewhere. But the 
Government has nothing better to hand out to 
the President to come to the Joint Session of 
Parliament and amidst 

the fanfare, deliver to the nation .1 am sorry 
for the predicament of the President. This 
Address reduces the moral stature of the 
President and if I may say so personally it 
must have hurt him to have read it out to the 
Join Session but that is for the President to 
say how he felt about it. 

Now, Sir, I would not like to take much 
time of the House to deal w ith the economic 
situation in detail because we will have 
occasion to return to the subject when we 
discuss the Budget, yet some observations are 
undoubtedly called for. We are all agreed that 
we are passing through an unprecedented 
grave economic situation. Even this 
Government, pastmastcr as it is in covering 
up its own tracks, cannot deny that the 
situation is extremely grave and is indeed out 
of control altogether. Now, the Government, 
as you know—and the Address shows it—is 
trying to escape itsres-ponsibility by 
attributing the economic-malady to external 
causes or what they call the international 
phenomenon without understanding either 
international politics or economics or the 
phenomenon in international political life. 
This has become a clap-trap for the 
Government to bamboozle the public to cover 
its own face and evade its responsibility in 
bringing about this terrible situation. I deplore 
this attitude on the part of the Government. If 
nothing also the Government should credit 
our people with some commonsense and 
intelligence so that they should not think, so 
that the Government should not think that 
they can get away by making this kind of 
fatuous remarks and observations as they have 
been making. I do not know why the Prime 
Minister goes on making such observations or 
for that matter the Finance Minister of the 
country. They should look at the mirror 
themselves and find out as to what role they 
are playing and their Government have played 
in creating such a situation as we are facing 
today. Now, the price spiral and the growth of 
unemployment are only 
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two of the horrifying expressions of the 
present economic crisis. They by no means 
define the crisis as a whole; there are many 
other symptoms which are equally 
disturbing but which may not be in the 
limelight as the two other factors that I have 
mentioned but nonetheless lead up the 
economic^situation which shows hardly any 
signs of recovery so long as the policies ' are 
not radically changed and there is no sign or 
indication of any such policy change by the 
Government. Some years ago it was said 
that with the Fifth Five Year Plan the 
national economy would reach what they 
call the take-off stage. Today we are about 
to start the Fifth Five Year Plan : in which 
stage are we in now, the Economic Survey 
has told us yesterday. We have i got stuck 
up in the morass of the crisis af the capitalist 
path, of the bankrupt policies and of 
collusion between the black money on the 
one hand and the politics of power on the 
other. Unless we come to grips with these 
basic problems we will be nowhere near a 
solution. 

Now I will take some aspects of our eco-
nomic life. The tempo of economic deve-
lopment has not only slowed down but has 
also begun to stagnate and in some spheres 
it is showing an alarmingly declining trend. 
Really wc should have been after four 
Five Year Plans in the best form so far as 
the tempo of economic life is concerned. 
We are supposed to be a developing 
country. The national income during the 
Fourth Five Year Plan has risen by 3 per 
cent on an average only while their own 
target was 5.7 per cent. It is worse in the 
case of per capita income; there has been 
barely one per cent increase in per capita 
income at constant prices. That is where 
we are. That only shows how the nation is 
faring under this economy. Then, if you 
take agriculture and industry for that 
matter, the two vital sectors of our 
economy, you 

will find that in 1971-72 the growth in agri-
culture was minus 0.8 per cent, not even 
plus. In 1972-73 it was again minus 9.1 per 
cent. Now, of course, we are told that 
production may be up by 10 to 15 per cent. 
Let us see what happens in the current year, 
but certainly the production is better. This is 
computed on the basis of minus production 
in the previous two years. It was envisaged 
in the Fourth Five Year Plan that at least 
there should be a compound late of annual 
growth of 5.5 per cent in agricuture. Now, 
this is the situation. As far as industry is 
concerned, in 1971-72 it was minus 3 per 
cent and the next year it was minus 9.1 per 
cent and wa are told that it may be samuhing 
more now. Therefore, we have entered a 
period where the economy has been taken to 
a period of decline, not merely stagnation 
but from stagnation to decline. Naturally in 
such a situation you cannot expect the 
living standards of the masses to go up, 
more especially when there is serious 
injustice in the matter of distribution of the 
national income. Even if the national income 
were better distributed, we would have been 
ia an extremely precarious situation for the 
simple reason that our rate of economic 
growth is not keeping pace with the rate of 
growth in population which is at the rale of 
two per cent or a little more annually. How 
can you then solve the problems of hunger 
and poverty? Speeches do not feed the 
people. Whether you make speeches in 
elections or otherwise, sermons do not help 
the people. They do not solve our problems 
and yet we have a plethora of prodigious 
speeches made by the leaders of the 
Government, the Prime Minister and others, 
whereas the economy is going from bad to 
worse and nobody seems to be repentant. 
We have seen today how Mr. Chavan was 
boasting that his policies werj right. They 
should have a little shame. They should 
have a little humility. At least they should 
have regard for truth, if 
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[Shri Bhupesh Gupta] not for our 
common-sense.   Tlisy should ask their 
conscience:    How is it that when the nation 
is starving, whin th; nation is groaning, 
when the masses are in a stage of upsurge  
and   turmoil,  when  the   hungry people 
and the unemployed are on their march,  
when  the  villagers  are  going  to rack and 
ruin as far as agricultunl 1 I'J •> I - ;r; and 
Harijans are concerned, when doctors and 
engineers are coming out in tbe streets to 
join the mass struggl;, thereby increasing the 
pace of social struggle, these Ministers 
come and tell us that sverything is all right 
with their policies.   Such kind of absurd 
utterances can be made when they are lost to 
some good sense  and common-sense. I do 
not mean anybody in a personal sinse, but 
the fact remains that the bourgeois rule 
today has brought the country to such a pass 
that even their thinking apparatus do;s not 
work.   There is bankruptcy not only in the 
Government's policies, but in the very 
character of the Government itself in many 
ways.   What is th; use of telling us that 
everything is right when the whole country 
is  going  to  ruin?   Who   is  responsible? 
Are we to believe in the dispensation of God. 
Are we to believe in the result of Karma? 
Are we living in an age of Maya that we 
should blame others, indefinite things and 
unidentifiable things, whereas the Treasury 
Benches must own up their responsibility 
before they talk about these things?   We 
know that in this society there are antisocial  
elements.   There   are   monopolists. There     
are     profiteers   and     hoarders. There   
are   landlords.   There     are    rich, kulaks,      
money-grabbers     and     others. How is it 
that they are prospering today in our society 
when the levers of power are in the hands of 
the Government?   That should be   
explained.   Today,       surely   certain 
Government policies are helping them in 
some respects.   That is not any other body's 
comment—in the Economic Survey  which 
has been given, a testament of failure is 

there for everybody to see. 
Therefore, I say   that the'  Government 
should face the reality.     We are living in a 
state of continued poverty,   we have been 
condemned  to  proverty,  to  the  povertyline 
and below the poverty line.   The situation 
therefore does not require a mere higher rate 
of growth, but it also requires a better and 
just distribution of our national income and  
that better and just  distribution  of the 
national income is not possible without an 
adjustment of our economy, which means 
changes in production relation.   You cannot 
have a society in which at the top—there are 
some exploiting classes like the monopolists, 
the big landlords and others and at the 
bottom there are millions and millions of 
people who sweat and toil, those who arc the 
hewers of  wood and  drawers of water, who   
are   plundered   and   looted^   Therefore, 
you are to protect the down-trodden masses.   
But you give licences to the monopolists, 
incentives to the monopolists in the name of 
export promotion and many other things, you 
give letters of intent to the Indian 
monopolists so that they go and talk to the 
foreign multilateral corporations who invade 
our economy, and foreign capital is 
entrenched.   Out of the fourteen hundred 
crores of investment drawn from the 
country's resources, the drain out of the 
country is to the extent of not less than eighty 
crores annually.   This is what is happening. 
Side by side, there is a slow rate of rise in 
our national income; we are already around 
zero rate  of growth.   Maldistribution  of 
national income has become a major pro-
blem, and you cannot solve this problem 
unless you come to the roots of it and bring 
about  radical  structural  changes  in  our 
economy.   Income disparities are the result   
of  this  maldistribution   of  national income.   
'Garibi  hatao'  slogan we  navi heard three 
years ago; today 'garibi hatao' is in the 
reverse gear.   I do not know what is 
happening.   But it is quite clear from their 
own statement that 22 crores of people 
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live below the poverty-line. Not only that— 
many more are being pushed towards the 
poverty-line; those who are a little above it 
they are coming to it. Those who are down, 
they are going further down on the one hand. 
But at the top the rich men prosper with the 
blessings of the Government, with black 
money and political patronage, on the other. 
Thirty-nine million people, nearly four crores, 
spend only fifty paise per day. And this was 
stated by the Planning Minister, Shri Dharia, 
in the Lok Sabha on the 18th April last year. 
Unemployment today is 22 millions as per the 
live register which they cannot deny, because 
it is an official register. Many people also do 
not register themselves. In 1971 there were 51 
lakhs of unemployed persons; in 1972 the 
number is 68.96 lakhs—in short, 69 lakhs—of 
people unemployed. Last year it was 82.18 
lakhs who were unemployed. 
Isthis'garibihatao'? Is this the way? Surely 
not. The people are becoming more and more 
unemployed; there is no means of livelihood, 
no gainful employment. And with the burden 
of the family, with the standard of their living 
going down, they are suffering; the whole 
nation is suffering. Is this understood by the 
Government? Educated unemployed are about 
40 lakhs already. This is the new gift of the 
Congress regime which has created the 
problem of educated unemployed. Why 
should Biju Patnaik take advantage of the 
educated unemployed youth or some other 
antisocial elements or reactionaries should be 
taking advantage of the growing unemploy-
ment created by a bourgeois society, I would 
like to know. Shri Borooah is a know-
ledgeable person; he reads many books. Can 
he cite one example where such a situation 
had not been taken advantage of by all arch 
reactionaries and others? It will be done. 
There is no use bemoaning only that right 
reaction is there. Right reactio n is not to be 
fought only by making speeches in elections.   
Elections have to be fought 
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and won. But at the same time the social and 
economic base of the right reaction has to be 
dismantled by attacking their privileged 
position, their sources of exploitation 
wherein tliey live with their tentacles spread 
over our national and social life. What are 
you doing? We are thinking, on the contrary, 
of consolidating them. Today everybody, so 
long as he is prepared to come into the 
Congress, whether he belongs to the 
Syndicate Congress, as Mr. Kamaraj is, or 
he belongs to the Swatantra Party, as many 
of them are there is Orissa or in Gujarat, they 
are welcome in the fold of the Congress 
Party because it is said the umbrella of Indira 
is broad and wide enough to cover 
everybody. This is part of the offensive in 
the political front of right reaction when they 
want to enter the Congress. As you know, 
Mr. Charan Singh, in his election speech 
said that once the Uttar Pradesh elections are 
won by them, Shrimati Indira Gandhi would 
be removed from leadership. The American 
paper, Now York Times, has written an 
article in which the same theme has been 
elaborated. Now a days power change does 
not always take place by shifting the ruling 
party from the Government side to the 
Opposition side. Power change can also be 
brought about by bringing about a shift 
within the ruling party. They are the Trojan 
Horses within the Congress Party. All this is 
possible by blackmarketing and pressure and 
by installing a right reactionary in the office 
of Prime Ministership and in the Council of 
Ministers. And very soon you have a ready 
made right reaction taking over the country. 
The strategy has changed today. Today right 
reaction cannot be transformed in such a 
manner as to make immediately Congress 
the minority party. It remains the majority 
party, and within the majority party they 
want to bring about such changes in the 
political equation that right reaction can be 
installed. That is the strategic aim of the 
Uttar Pradesh elections as far as the right   
reaction   is   concerned.   Therefore, 
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[Shri Bhupash Gupta] 
Sir, oiir friends should take note of it. On 
that side of the House there is praise for the 
Prime Minister in their speeches. There is 
praise for tlie President for his speech. I can 
understand those who want to become 
Deputy Ministers or State Ministers prai-
sing the Prime Minister. But I would ask the 
Prime Minister never to make such people 
either a Deputy Minister or a State Minister 
or a Minister, for that matter. Those who get 
up in Parliament to make unnecessary 
speeches in order to throw bouquets to her 
as if she is in need of it should know that 
she get them smuch more outside. 
Therefore, why is it necessary for them to 
indulge in this sycophancy and flattery I 
cannot understand. Il pains me to see my 
colleagues debasing themselves in this 
manner. Some of them may do it by virtue 
Of their habit. Others do it evidently and 
presumably to be in the right books of the 
Prime Minister so that when the reshuffle 
comes they may get a telephone call. But let 
me tell them that such telephone calls may 
prove disastrous to the nation. I would 
instead invite them to my house and allow 
them to make or receive as many telephone 
calls as they like. 

At the moment there is talk about 
reshuffle. The disease is worse than a politi-
cal cancer and I would ask you to get rid of 
it. 

Then, Sir, there has been 40 per cent, 
price rise during the last two years. What a 
wonderful performance of the Government? 
Forty per cent in two years? And that is also 
according to the wholesale traders indices. 
The actual rise is much higher. As you know 
very well, the value of rupee has gone down 
by 30 paise while all the Ministers remain in 
their places prospering and harangning the 
nation. 

SHRI NIREN GHOSH: It is not more 1   
than 20 paise. 

SHRI      BHUPESH      GUPTA: I   am 
giving the official figure. Artificial shortages 
and scarcities are being created with the 
connivance of the authorities in Govern-, 
ment. Gujarat is one example. In spite of 
bumper production of groundnut and 
abundant supply of edible oil you saw how 
edible oil became scarce and was not avai-
lable. And the price was raised by the dis-
credited Chimanbhai Ministry. These gen-
tlemen did not do anything. They themselves 
are raising the prices. You take a catalogue of 
last year or the last two years and see in how 
many cases, under one pretext or another, 
they have raised the prices, including our 
friend, Mr. Borooah, who is sitting here. He 
has raised unduly the price of petrol although 
it was not warranted so much. Therefore, we 
have reached a stage to-day when if the 
production goes up, the prices rise. If the 
production falls, of course, the prices will go 
up. We were told last year by one Minister 
after another-they were telling the nation a 
lie and when we objected, they repeated that 
lie—that with the bumper kharif crop, the 
prices would go down. That was their solemn 
forecast in this House and elsewhere, over the 
radio and from public platforms. What has 
happened to-day? They themselves say that 
in January this year the prices were ruling 
high as compared to January last year. Well, 
it is so. Therefore, you have created such a 
situation in which when production is higher, 
the price rise is also higher. It requires a lot 
of distinction on the part of this Government 
to have brought this country to such a 
situation, and we are told this is an 
international phenomenon. Well, it is an 
international phenomenon. Ask Mr. Dikshit 
how that phenomenon comes. If they believe 
in God, in the name of God, Mr. Dikshit, 
Mr.L . N. Mishra and others who are more 
knowledgeable in such matters, should tell us 
how it is tliat the Government cannot act 
against these people. We should like to 
know. Or, for that matter, ask Zainullabdin in 
the West 
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Bengal Ministry or Tarun Kanti Ghosh and 
others why they are not in a position to act 
against the hoarders and profiteers. It is no 
use removing only one Kashi Kanta Moitra 
when similar others are there colluding with 
the hoarders and profiteers and making 
nonsense of the procurement drive in West 
Bengal. Sir, they will never admit this thing. 
Self-criticism is out of bounds as far as this 
Government is concerned. Self-praise or 
self-adulation is the motto of their life. I do 
not know how much their wives adore our 
Ministers, but I do see how they adore each 
other. Well, it may be a subject-matter of 
feminine jealousy, I believe, the way the 
Ministers adore each other. 

Therefore, I say that to-day some pallia-
tives may be possible within the capitalist 
path of development, but within this frame-
work no solution for our basic problems is 
even conceivable. That is what I would like 
to say. You should draw that lesson. The 
capitalist path has become the main road-
block in our road to balanced economic 
development. That is why that path has to be 
given up, as it has been given up by some 
countries in Asia, Africa and other places. 
The capitalist path stands in our way of self-
reliance or attainment of economic 
independence. The capitalist path has lied 
our economy to the world capitalist 
economy and makes it particularly vulner-
able to neo-colonialism and neo-colonialist 
pressure. It is no use trying only to decry 
neo-colonialism. Of course, it should be 
decried. It has to be fought. And fighting it 
means abandonment of the capitalist path 
and launching an attack against the 
monopolists with a view not to amending 
them but eliminating them. The monopolists 
cannot be amended. Tigers cannot be 
vegetarian. You know very well that tigers 
will never be vegetarian. Tigers are tigers. 
Monopolists are monopolists. You may have 
a Monopolies Commission 

sitt ing here or there and trying to bluff the 
people as if something is being done.   The 
Monopolies Commission had been made a 
through eye-wash in order to deceive the 
masses.   The situation would have definitely 
worsened had it not been for the fact that of 
late, the Government has improved its 
economic co-operation relations with the 
Soviet Union and other socialist countries. In 
this respect, I must appreciate some of the 
efforts which Mr. Borooah himself is making. 
This is the problem today.   Today we know 
the    European     Economic     Community 
is going in a particular way with the crisis of 
dollar and an attempt to create pressure on 
the newly developing countries.   It is a good 
augury that our trade and economic 
cooperation is advancing with the Soviet 
Union and other socialist countries which is 
why we warmly welcomed the fifteen-year 
economic   cooperation   agreement   which 
has been signed following Comrade Brezh-
nev's visit to this country last year.   Our 
fears are there that monopolists will be 
allowed   to   grow.   The   other   day   Mr. 
Chavan revealed in the other House the 
monopolists have made their profits at the 
rate of 10 per cent on an average.   The big 
monopoly houses have done it in the last few 
years.   The textile and   other magnates have 
made much higher profits, at the rate of 10 
per cent, 20 per cent, 30 per cent,  40 per 
cent.   These are  the rates of profit of big 
monopoly houses.   Here you have got, for 
example, the Tata Textile Industry which has 
produced superfine and   fine   varieties   
denying   production, reducing production, of 
coarse and medium varieties of cloth, in 
order to earn extra profits.   We have seen 
how, for example, the sugar industry has  
been allowed to make   profits,   how  the  
cement   industry is being fed today in 
disregard of the spirit of   the   Industrial     
Policy     Resolution. They have given 
licences to private business in order to stop 
the cement industry. The Tatas and the 
Birlas, tlie two families, 
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[Shri Bhupesh Gupta] have raised their 
assets, despite all this talk of monopolies 
restriction and so on, to the order of nearly 
Rs. 1400 crores. Twenty larger business 
.houses control today huge amounts of 
money and resources. Fortyeight industrial 
houses between them control 657 
undertakings with assets of Rs. 20 crores or 
more each with the assets totalling Rs.3637 
crores. Such is the position today. And this 
process is being allowed. The Ministry led 
by Mr. Subramanian! has become a 
managing agency and a' clearing house of 
monopoly capital in the country and Mr. 
Subramanian) is very happy about it. He is 
issuing more invitations to even multi-
national corporations. You denounced Mr. 
Asoka Mehta one day because of his theory 
of back-seat driving, of opening the womb 
of India, etc. Today Mr. Subramanian!, in 
charge of the Ministry of Industrial Develop-
ment, is doing the same with a vengeance, 
but the camouflage of being close to the 
Prime Minister should not be allowed to 
offer him a cover or should not allow him to 
escape from the responsibility to answer the 
people. Licences, letters of intent, bank 
credits, are all in favour of monopolists. 
More and more letters of intent, more and 
more licences go to the big business houses. 
Then, you have seen how credits are going 
to the big monopoly houses whereas the 
monopolists arc diverting their internal 
resources for speculation and hoarding. 
They make our public financial institutions 
pay for the development of industrial 
expansion whereas their own capital 
accumulations go to black market or black 
trade. Such is the situation. In the 
countryside we have the paradise of 
landlords^ and some sections of rich pea-
sants. Fertilizers on credit and other imports 
are going to them in the name of green 
revolution or in the name of improvement of 
farming or otherwise in the name of 
incentives. Land reforms are not being 
implemented.   Evictions are taking place, 

as, for example, in West Bengal.   It is a 
matter of shame and horror in West Bengal 
today.   The Government everytime claims 
that it is taking action under PDA.   When-
ever it is necessary they take the name of 
PDA to cover them. The same Government 
is indulging in wholesale eviction of pea-
sants, sharecroppers, all over West Bengal. 
They allowed the police force to attack the 
peasant masses, molest the peasant women 
and even rape them.   And yet nothing is 
being done against West Bengal Government 
by the Centre.   There seems to be no autho-
rity, nobody, to raise the voice against this 
kind  of hooliganism  and vandalism and 
terror and tyranny let loose against our 
peasant masses in West Benga).   Thousands 
of cases are still pending.   And the Siddha-
ratha Shankar Ray's Government did not 
consider   it   necessary   even  to   withdraw 
these cases.   They are doing a lot of harass-
ment to the peasant masses.   And yet   we 
hear they are for garibi hatao.   Well, paribi 
hatao cannot be implemented at the point of  
police  bayonet   and   by   trusting   the 
bayonet into the hungry   stomachs of our 
peasant men and women.   This Government 
in  quite  clear  conscience should  under-
stand this thing. 

Harijans are being oppressed all over the 
country. What is being done about it? 
Nothing is being done. 

As far as food front is concerned, procure-
ment has virtually failed. First, the target was 
5 million tonnes. Now they say it has come 
down to 3 million tonnes. For coarse grains 
the target was 1.5 million tonnes. Now it is 2 
lakhs or so. Why this? And much of the 
procurement has been done by Haryana and 
Punjab States. Even they have not fulfilled 
the targets. Other States, particularly the rice 
producing States including West Bengal have 
miserably failed in procurement. West 
Bengal had fixed a quota of 5 lakh tonnes. 
They have not procured even one Iakh tonne 
of rice. Why ?   Because  Jotdars  are  in 
collusion 
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with  some of the  Ministers.   Everybody 
knows it.   Everybody  who knows about 
West Bengal will testify this that procure-
ment there is a facade and it is the Jotdars 
who are running the show and some Minis-
te^ are in direct collusion with the Jotdars. 
Mr.  Zainulabdin is  connected  with  this. I 
make this charge.   Let there be a commis-
sion   of  inquiry   about   Mr.   Zainulabdin 
that anti-Communist-cum-Minister.   These 
people believe in making money when the 
people   starve.    We   are   told   that   PDA 
relations are strained.   It is because some 
people in it go in for helping monopolists, 
Jotdars and others in flagrant defiance of the 
17-point programme of the PDA which is 
(he mandate of our people in West Bengal. 
It is tragic that West Bengal is being driven 
to such a position.   Who arc the men behind 
this?    Tn  West  Bengal  the right re-
actionary sections in the Congress  Parly are 
gaining at the moment.   Some people in the 
Government are thinking of becoming Chief 
Minister in the same way as   some people in 
the Gujarat Government, before the   fall   of  
Chimanbhai   Patel   Ministry, were thinking 
of stepping into his shoes. This is a gamble 
of power as if the whole ihing belongs to 
them.   They want to shine and they want to 
prosper.   The Minister wants to become the 
Chief Minister and the Deputy Minister 
wants to become the Minister. Is it for that 
the people of West Bengal gave mandate to 
PDA? The people of West Bengal wanted 
the PDA to implement the PDA programme.   
They did not want the PDA to stand for the 
vested interests. 

So far as procurement is concerned, it Iras 
failed. What has happened as a result of 
this? Public distribution system is in danger 
today. In 1971-72 the public distribution 
system accounted for 10.4 million tonnes of 
foodgrains. In the following year it was 9.5 
millions. Today they say it will be 7 to 8 
million tonnes. Therefore you can well 
understand what is going to happe.i. When 
the country demands expansion of the 
public distribution system, 

it is in fact shrinking at all levels, whether 
in the form of fair price shops or in the form 
of statutory rationing or modified rationing. 
It is in a state of collapse today. What will 
happen in the next few days, we do not 
know. 

There will be more burden on the masses. 
According to the Economic Survey more 
commodities will be taxed. Which com-
modities I should like to know. There will be 
more burden put on the masses. And deficit 
financing has become a built-in feature of 
our economy. It is a method of fleecing the 
common man in order to feed the rich and 
the capitalist plan. People must know that 
Plan is meant for them and not to fleece 
them. The credit whether in the Government 
or the Reserve Bank credit or in the Stale 
Bank or nationalised sector has gone up. 
Last year it was said that Rs. 85 crores will 
be the order of deficit financing. Now how 
much will it be? That we will come to know 
in a few days' time. It is said that it will be 
about Rs. 800 crores. We are told that deficit 
financing will be checked. This is what we 
hear after this huge amount of deficit 
financing. But nothing is done in this sphere. 

Sir, then there is the black money. Now, I 
should like to say something in this con-
nection. The total amount of indirect taxes 
collected by the Centre and the Slates and the 
Union Territories amounted to Rs. 4,399 
crores in 1971-72 as against Rs. 495 crores in 
1950-51! If anything, the common man 
needs tax relief. Tax on the common man is 
regressive and it should not be resorted to. 
You should tax the higher group. You know 
the tax arrears are to the tune of about Rs. 
500 crores or so. What have you done to 
collect those arrears? Nothing has been done. 
Even Mr. Biju Patnaik, whatever may be the 
differences with him, has not been taken 
care of by you in this connection.   He has 
not paid 
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[Shri Bhupesh Gupta] about one crore of 
rupees in taxes per year which is due to the 
State. Nothing has been done. Why? This is 
what I would like to know. I want to warn 
the Government against this kind of thing. 

Then, Sir, as far as the industrial relations 
are concerned, 1 need not say much. I think 
what is wanted is only democratic industrial 
relation. What is the use of our President 
saying something in his Address? Sir, his 
utterance in the very opening sentence of his 
speech is this. What did he say?   He   has   
said: 

"'You reassemble at a time of difficulty 
and trial. The people face many hardships 
as a result of high prices, scarcity of 
essential commodities and interruptions in 
production and supply caused by strikes, 
bundhs and unrest, etc.. etc..." 

What does the President think of his Address 
or of himself? I should like to know this. Or, 
for that matter, what does the Prime Minister 
think? Are the strikes and bundhs and mass 
agitations to be juxtaposed with stoppages in 
production, with the plunder by the 
monopolists, with the hoarding and 
profiteering that are going on? Sir, it is an 
insult to the Parliament and an insult to the 
people. Strikes, bundhs and militant mass 
action do take place because of the 
sufferings of the masses and they take place 
because the masses are not prepared to live 
on their knees, but they are ready to fight on 
their feet and die on their feet. That is why 
these things are taking place. Sir, this nation 
would not be worth remembering or even 
worth looking at by other people around the 
world if this nation did not protest against 
this kind of profiteering, corruption, 
collusion, plundering of the people by the 
monopolists and others and so on. I am 
happy to see what the people of Gujarat have 
done.   Sir, it is a tribute to 

the genius of our people that our fighting 
tradition, still lives in the hungry stomachs. 
Sir, we may suffer a million injustices; our 
people may starve; our people may be un-
employed; and our people may groan in 
agony and pain due to the social injusftces 
meted out to them. But one thing our people 
have not lost and it is their patriotism, their 
sense of honour and their fighting calibre. 
Sir, you see the international phenomenon 
now? Even in the capitalist world, during the 
first nine months of the last year, nearly forty 
million people participated in strikes and 
other such actions in the US, Britain and 
other western countries compared to about 
forty-three million only for the whole year of 
1972! This thing is also there. Everywhere 
the people are rising against capitalism. Look 
at the international phenomenon. Here, in 
India, the MISA is used and the DIR is used 
against the people who go on strike. But, in 
these countries, we do not hear of shooting 
of the type that we have in this country. Sir, 
nearly 2,70,000 coal mine workers went on 
strike in Britain and not one has been de-
tained without trial and there is no such law 
as we have in this country. Here, Sir, the 
MISA and the DIR are used. They attack the 
strikers and shoot them. Well, you may 
shoot the people; but they are not going to be 
cowed down by your shooting. 

(Time bell rings.) 

Then, Sir, the present industrial relations 
should undergo a change. 1 would like to 
say something on this. What do we need 
today? There should be democratic indus-
trial relations. We do not want P.C. Lal or 
the Railway Board or we do not want to 
have the way in which the junior doctors are 
being treated in Delhi right under our eyes. 
Mr. Karan Singh should come' to an 
agreement with them and honourably 
negotiate with them and meet their legiti-
mate demands and should not leave our 
young people, the doctors, in the streets. 
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The Government also should not blackmail 
the nation by saying that they are killing the 
patients. No. For every patient that dies due 
to lack of treatment, the responsibility must 
be borne by the Treasury Benches • and not 
by the doctors. If you want to kill these 
doctors in this way, the patients will not 
tolerate it and everybody knows it and yet, 
they have taken this plunge. 

Now, the engineers are also in the same 
state. Now, I would like to say something 
about Gujarat. I had been to Gujarat.' 
Corruption was rampant there and there was 
competition in corruption amongst the 
ministers iherc. Profiteering and hoarding took 
place unchecked. Chimanbhai Patel, an apostle 
of corruption, became a symbol of corruption. 
So the peace-loving people of Gujarat, the law-
abiding people of Gujarat, in the name of 
Gandhiji, rose, against them to pull down these 
people. They have been pulled down. We are - 
very happy. They should have resigned much 
earlier. But the Central Government gave them 
the backing. Repression started. Shootings 
started. I do not know how many people have 
been killed there. Sir, it is natural that ring-
wing forces will try to take advantage of the 
situation whenever there is discontent. You are 
allowing the right wing to flourish not only 
within your own party but also outside. Bijoy 
Singh Nahar, by no means the paragon of 
progress, was a great friend of Atulya Ghosh. 
Morarji Desai is now campaigning in Uttar 
Pradesh, forgetting Gujarat—for nothing. 1 
think an inquiry should be held into all police 
firings and excesses. The demand of the people 
of Gujarat should be met. The Ministers who 
were there should be subjected to a public 
inquiry. Allegations against them are there. 

Sir, in this connection I might mention 
another threat to democracy. Jayaprakash 
Narain has recently gave the theory 

of 'Daltantra'. I have great personal regard 
for him as an individual. But somehow or 
other, his utterances and statements are only 
helping the right reaction. The problem of 
the country is not that Parliamentary 
democracy has failed in the sense that 
nothing can be done. It has failed because of 
bourgeois. It has failed because those who 
are wielding power are utilizing democarcy 
in a way which is not proper. Il has failed 
because money has invaded our democracy. 
And that would not have been possible but 
for the cover and the reception the big 
money gets in the ruling circles, in the 
ruling class. Strengthen democracy. Take it 
to the masses and ensure the participation 
of the masses in all functionings of the State 
effectively instead of trying to divide 
democracy in this manner and create a 
nonparty government that may be led by 
Jayaprakash Narain to rule the country. 
Such things will never happen. Mr. 
Jayaprakash's politics will only help the 
Tightest forces. The rightest forces are 
acclaiming him. A new paper has come.   I 
do not know 
where ths  money  comes   from ........... 

(Time bell rings.) 

Sir, I am just finishing. 1 must equally 
criticize the theory of limited dictatorship. I 
hope limited dictatorship is not coming . . . 
(Interruptions). Again, I hear Mr. Shashi 
Bhushan propagating this theory, Mr. 
Shashi Bhushan is a man of progressive 
ideas. But he is misconceived in this matter. 

I think, first of all, that this theory of 
limited dictatorship is not permissible in our 
Constitution. You have to scrap the 
Constitution to have any kind of dictator-
ship—limited or   unlimited.... 

SHRI   PITAMBER   DAS:   It will not 
» 

be difficult. 

SHRI BHUPESH GUPTA: This slogan 
of limited dictatorship will objectively help 
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the Tightest forces. People do not want dic-
tators. They want democracy to thrive, 
prosper and floursish, provided they are the 
real participants, free from black money and 
so on. So, therefore, we need expansion of 
democracy, Sir...(r('me bell rings.) I am just 
finishing. 

Democracy must be free from black money. 
I hope the Leader of the House will kindly 
listen to this. I appeal earnestly that de-
mocracy should be saved from black money. 
(Interruptions)... .Don't distrub me now. 
Tendulkar, Justice Mukkerjee and Mr. 
Chagla, when he was Chief Justice, gave the 
warning that if money were allowed to enter 
politics and elections, this would pollute ihe 
political life of our country and springwells 
of democracy will dry up. 

Sir, I think two things arc threatening our 
democracy in a grievous manner. One reason 
is the invasion of black money in it. Black 
money makes democracy black democracy. It 
does not make it pure and white democracy. 
Elections should not be sought to be won by 
the political parties with the help of the 
black money. Those who pay the piper call 
the tune and our pipers are very weak pipers, 
if I may say so. (Time bell rings) Therefore, 
I must say that the ruling party has a special 
responsibility in this context. Big business 
and black money has laid a seize of our 
parliamentary democracy. One result is 
rampant corruption in high places. Another 
result is the sellout to the pressures and the 
dictates of the monopolists and other 
moneyed interests. Many of the State 
Governments have too many agents of the 
landlords in them, as I have pointed out in 
one case. The real danger is from that end. 
You need not look onjside. Look inside and 
(ind out what is the real danger from within. 

MR.   DEPUTY   CHAIRMAN: Noiv   1 
will call the next speaker. 

SHRI BHUPESH GUPTA: Now forces 
are growing in the country. There is Shiv 
Sena.   I am   ashamed to   say   about   it. 

Mr.  Dikshif is here ...........  

MR. DEPUTY   CHAIRMAN: Shri Bi- * 
pinpal Das. 

SHRI BHUPESH GUPTA: Already, se-
rious ciriticisms are being made by the Press 
in Delhi against the Home Ministry and the 
State Government for not giving protection 
to the minority community. He will do 
something about il. Shiv Sena in Bombay is 
menacing secularism and democracy. 

MR.    DEPUTY   CHAIRMAN: I   am 
calling the next speaker. 

SHRI BHUPESH GUPTA: You will 
be surprised to hear that our people arc 
being  arrested.   Finally,  Sir......... 

MR. DEPUTY CHAIRMAN: There 
seems to be no finality. 

SHRI BHUPESH GUPTA: I will end 
with a happy note. I am very happy that 
Pakistan has recognised Bangladesh. It is a 
good thing for us, for South-East Asia, for 
the people of the world and for the Arab 
world. I hope, Sir, that a new chapter will 
begin in the form of a tripartite initiative 
between the three countries on the basis of 
Simla Agreement, Delhi Agreement, Indo-
Bangladesh Agreement and other Agreements. 
We are looking for better times. Therefore, 
we are very happy.... 

MR. DEPUTY CHAIRMAN: Mr. Bi-
pinpal Das. 

SHRI BHUPESH GUPTA: Let me finish, 
Sir. Only two more points. There is the 
Diego Garcia base. I am very glad to know 
that the Government is against it. They 
should take action against it. Immediate 
recognition of the P.R.G. is very essential. 
Similarly, the Palestine National Liberation   
Organisation   should     also   be 
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recognised. Mr. T.N. Kaul should be asked 
not to indulge in those kinds of statements 
which he is making. He should be asked to 
mobilise American public opinion against 
the, American action in Diego Garcia. The 
problem of Asian security is before us. It 
has to be viewed in the contest of the threat 
the Americans have mounted against our 
country in Diego Garcia and elsewhere 
following tlicir defeat in Vietnam and our 
liberation of the Bangladesh. 

With regard to the portion relating to 
foreign affairs, 1 am in agreement with whal 
the President has said because in this sphere 
the achievements are reflected in the policies 
of the Government. We are very happy to 
support the policies of the Government 
against imperialism, against neo-colonia-
lism and for national liberation. The visit of 
President Brezhnev to this country was a 
great historical event. Many of the agreements 
which have been signed with the socialist 
countries are not being followed up in 
concrete actions by the Government (Time 
Bell rings) because some people in the 
bureaucracy and administration are not 
interested in the implementaion of those 
agreements. 

So, I speak in the only hope that the masses 
wiH intervene and begin to act. The 
international situation has improved for the 
better.......  

MR. DEPUTY CHAIRMAN: I have 
called Mr. Bipinpal Dass. You should now 
wind up. 

SHRI BHUPESH GUPTA: The national 
situation has deteriorated. The foreign 
policy is taking the country in ne direction. 
The national policy is taking the country 
in the opposite direction, in a reactionary 
direction ....... 

Mr. DEPUTY CHAIRMAN: Mr. Bi-
pinpal Dass. 

DR. R.K. CHAKRABARTI (West Ben-
gal): May I seek one clarification? 

MR. DEPUTY CHAIRMAN: No  clari-
fications here. 

SHRr BIPINPAL DASS (Assam): Mr. 
Deputy Chairman, Sir, I rise to support the 
motion moved by my friend, Mr. Raju, and I 
take this opportunity once again to con-
gratulate the President for his balanced 
speech. I must say that his speech has both 
the plus and minus side of the current 
situation. 

There is no denying the fact that the 
situation today is extremely bad and we are 
passing through something like a crisis. 
Nobody denies it. The situation is bad. The 
situation may not be hopeless. The situation 
may be still under control. Nevertheless, the 
situation is quite  bad; everybody admits it 
and nobody denies it. The situation calls for 
very serious thought, constructive discu-
ssions and constructive suggestions for solu-
tion the problems that are facing us today. 
The opposition has every right to criticise the 
Government for its policies inside the House 
and outside the House. By all means, criticise 
us for the acts of omission and commission. 
But for God's sake, come forward with some 
positive suggestions also. Let us put our 
heads together to face a crisis like this and 
solve the problems in the interest of those 
millions who are the actual sufferers of the 
situations. 

Sir, slogans and doctrinaire approach will 
not help in solving the present problems. 
What is required is a national approach, a 
serious and sincere approach to the pro-
blems. What is required is sitting down 
together, putting the heads together, to get 
the country out of this situation, and not 
slogans and doctrainaire approaches. Sir, 
this morning, my hon. friend, Mr. Advani, 
made a speech. I am sorry I was nol in the 
House when he spoke. Although 1 was not 
present, I would very well visualize what he 
would speak and I have no doubt 
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about what he has spoken. Normally, j Sir, I 
am not in a mood to refer to the rightist I 
parties. Their way, the rightists' path, is 
diametrically opposite to our way. If we want 
to take this country in one direction, they 
want to take it in a reverse direction. And it 
is useless to argue with them. It is absolutely 
useless to argue wi.h them. But let them take 
note of this. Whatever they may or may not 
say, this country has set a goal before the 
people. This country has decided to go in one 
direction. Sometimes our speed may be slow 
and sometimes it may be fast. There may be 
slips and falls. Some may commit mistakes. 
But still this country has decided to go in a 
certain direction. We are determined to go, 
the people of this country are determined to 
go in that direction, whatever the Jan Sangh 
and the Swatantra may say. 

Sir, I know the predicament in which Mr. 
Advani lias fallen. He is in a great 
predicament. His whole problem is that 
unfortunately for him and fortunately for 
this country, for the people of this sub-
continent, in the sphere of foreign policy 
with regard to the sub-continent, the poli-
cies pursued by this Govenment and the 
Prime Minister have proved to be successful 
at every stage. This was his difficulty. This 
is where he is in trouble. He did not want to 
see the Simla Agreement and the Delhi 
Agreement succeed. He did not even want to 
see Bangladesh becoming a sovereign, 
independent republic. He did not want to 
see that Pakistan should recognise Ban-
gladesh. He does not want to see that 
Bangladesh should get a seat in the United 
Nations, lint all these things are happening 
and going to happen. All these things are 
happening not only because of the heroic 
struggles fought by the people of Bangladesh, 
not only because of the justness of the cause 
of Bangladesh, not only because of truth 
and justice behind the whole struggle of the 
brave people of Bangladesh, but also 
because of the correct policies, absolutely 

[Shri Bipinpal Das] correct policies, 1 
should say hundred per cent correct policies, 
pursued by the Government of India and the 
Prime Minister in the foreign affairs. And, 
here, Mr. Advani is in a situation where he 
does not find enough sleep at night. Sir, I 
would like to dismiss Mr. Advani and the 
rightist parlies with these words and I do not 
want to waste the time of the House by 
referring to them any  further. 

Let me now refer to what the left parties 
of the opposition have to say. 

I have heard the speech of my esteemed 
friend Mr. Niren Ghosh yesterday. I just 
now heard the speech of my friend Shri 
Bhupesh Gupta. Not even one of the charges 
made by both Niren Babu and Nana Saheb 
can be substantiated. They have said that 
Congress is a party dominated by bourgeois-
landlord class. They call it a bourgeois-
landlord party. I want to ask the question not 
only to my esteemed friends but to everybody 
as to where is the party of proletariat in this 
country ? There is that party which is led by 
the prolelarial class. (Interruptions) 
Unfortunately one of the tragedies of the 
Indian socialist movement.. 

SHRI NIREN  GHOSH   : We are  the 
servants of the proletariat. 

SHRI BIPINPAL DAS : One of the 
tragedies of the Indian socialist movement is 
that till the present day it has failed to throw 
up a leadership from among the proletariat, 
from among the people b;longing to the 
landless class, poor peasants, the triable 
population, the Harijans, actually from these 
who are poor and downtrodden and who are 
the most oppressed and exploited. In spite of 
their loud avocations, professions of 
revolution, proletarian revolution and all that 
the fact remains that their own movement is 
led by the Namboodripad on the one side and 
Jyoti Basu on the other side. I do not want to 
go into personal names.   But this is the 
situation. 
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SHRI NIREN GHOSH : Suppose Marks 
was the son of a working class man. 

SHRI BIPINPAL DAS: Mr. Niren Babu, 
I did not interrupt you yeasterday.   Have 
patience to listen. 

• 
There is no use the pot calling the kettle 

black. If the Congress Parly is full of 
landlords, rich peasants, middle bourgeoisie, 
petty bourgeoisie and big bor-geoise, the 
same is the case wilh most of the other 
parties. And, therefore, let us not talk   about 
that. 

The real question is about the policies 
pursued by different parties, ls it not a fact 
that it is the Congress Party which abolished 
Zamindari from this country '! Is it not a fact 
that it is the Congress Party which took lead 
in abolising the princely order from this 
country ? Is il not a fact that the Congress 
Governments alone took the lead in having 
landreforms in different parts of the country 
? Is it not a fact that it was the present 
Government which nationalised the 
commercial banks in the country, 
nationalised insurance companies, coal 
mines, steel and copper mines in the coufitry 
? It is not a fact that under the regime of this 
Government the public sector is expending 
almost every day ? Is is not a fact that we 
were the first party who took courage in both 
hands to start the take-over of wholesale 
trade ? I do not say that we have succeeded 
in all these matters. 

I did not say that we have made a grand 
success of it, but the fact remains that these 
are the concrete steps taken by this Govern-
ment. We have still further to go. Sometimes 
we have taken correct steps and sometimes 
wa may have committed a Utile mistake here 
or there. We are correcting those things: For 
example the mistakes detected in the case of 
takeover of wholesale trade in wheat. And we 
took a pause in the  case   of  wholesale  
trade   in    rice-not 

that we have given it up. But we are trying 
to correct the mistakes that have been 
committed.   These are the steps taken. 

My point is, the party must be judged by the 
policies it pursues. This is the long list of the 
policies that we have pursued. My friends, Mr. 
Niren Ghosh, Mr. Bhupesh Gupta and also my 
esteemed collegue, Nanasaheb Goray said that 
these policies indicate the bourgeois-landlord 
character of my party. Do they ? The answer 
is 'No" from the people of this country. There 
is no party in this country with a deeper and 
wider mass base than the Congress. 
Remember that. No other party commands the 
faith, the confidence, and the trust of the 
working class, the landless, the harijans and 
the tribal population more than the Congress 
Party itself. No other party has it. {Interruption 
by Dr. Mathew Kurian).... And that is why my 
friend, Dr. Kurian's party loses Ihe elections. 
How can I help you ? I cannot, because the 
Congress base is deeper and wider, supported 
by the landless peasants, the working class, the 
minorities, the Harijans and the tribal people. 
And that shows the character of this party. I 
am only pointing out to you, coming from the 
upper middle class you cannot judge the 
charcter of my party. Your party is full of 
people from the middle class. Jyoti Basu docs 
not belong to the proletariat class, nor 
Namboodiripad, nor Bhupesh Gupta nor my 
friend, Niren Ghosh himself. Therefore, while 
characterising a party, let us judge it by the 
policies |   it pursues. 

Now, they accused us of pursuing anti-
labour policies. Let us be honest. When we 
were facing a crisis... 

SHRI NIREN GHOSH : Sir, he has referred 
to me directly. May 1 inform him that 1 have 
not got a single Cluitak of land nor have I 
even a roof over my head in Calcutta, and 
when I live in Calcutta I 1   will be street-
walking '.' 
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SHRI BIP1NPAL DAS: Now, Mr. Ghosh, 
why do you provoke me to go into your 
family history   ? 

Now we are accused of pursuing an anti-
labour policy. What is the history ? What are 
the facts ? What is the amount of labour 
legislation passed in the last 26 years to 
protect and advance the cause and the 
interests of the working class. 

DR. K. MATHEW KURIAN (Kerala): 
You are using the DIR against labour. 

SHRl BIPINPAL DAS: I am talking of 
labour legislation; T am talking of the 
Labour Ministry-not the Home Ministry-just 
now. Why do you run away when 1 am 
pointing out the facts ? 

DR. K. MATHEW KURIAN : Legis-
lations on paper-without implementations. 

SHRI BJP1NFAL*DAS : Why run away? 
I am pointing out these facts. The amount of 
legislations passed by the Government in the 
last 26 years is a record which no other 
democracy in the world has achieved let me 
make it clear. No other democratic country in 
the world has    achieved  this 

DR. K. MATHEW KURIAN: You are 
white-washing all the evils... 

SHRI BIPINPAL DAS: If Dr. Kurian says 
that some officials here and there take the 
side of the employers in a labour dispute, 
that is not the fault of the policy of the 
Government. 

SHRI D.K. BOROOAH : An adminis-
tration of Kurians and Ghoshs. What can 
you do ? 

(tnterruption ) 
SHRI BIPINPAL DAS: You cannot cite a 

single labour dispute in which basically the 
Government took sides with the employer 
against the working class. You cannot. An 
officer doing something somewhere is a 
differeni thing.   Whenever 

[Shri   Bipinpal Das] 
such things came up the Government has 
always taken sides with the labour. Now Sir, 
what is the record of the left parties' I may be 
excused for saying all this.    Be. cause other 
friends have referred to this* I have also to say.   
What   is their record ? Have they built up any 
organisation  to protect the interests of those 
who are at the bettom of the society, the most 
oppressed and  the  most exploited classes  ?   
Have they  not conducted trade  unioun  purely  
' on the basis of economir.ism  ? Do they have 
any organisation of the agricultural labour ? Do 
they have any organisations for the poorest of 
the lot, for the tribals l iving in the four crners 
of the country ? I have been in this House for 
the last four years.   I  have hardly heard any 
serious speech from the so-called left parties 
defending the interests of the actual poorer 
classes, of the actual oppressed classes of this 
country,   but  1 have  certainly  heard them 
very eloquently speeking on behalf of the 
airlines pilots, doctors, engineers and that 
section of the locomen in the Railways whose 
monthly earning rages from Rs. 900 to Rs.   
16000.   I  do not say  that  their case is wrong; 
I do not say that they have no case; I do not say 
that justice should not  be  done to them.   
Justice must be done to every section of the 
population, but for the so-called    
revolutionaries, for the leftist parties who call 
us bourgeois and party of landlords, for them to 
take up the case of only those pilots who earn 
Rs. 10,000 per month, only of those doctors 
and engineers who are by no means poor 
people in this country, for them to take up the 
case of only those railways employees who 
earn    Rs.   1000  per month, forgetting the 
case of the poor masses who are below the 
poverty line, I wonder what kind  of 
revolutionaries   they   are.    These   arc   the 
facts. 

Now I take ap ihe quesion of price rise, 
which is the main problem, which is the 
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serious problem and which has created this 
grave economic situation. The situation is 
very bad; I do not deny it. We have • so far 
failed to arrest the prices; there is no doubt 
about it. The prices have risen to fantastic 
heights. But when you criticise the 
Government you should also try to suggest 
some solutions and when you try to suggest 
solutions you must analyse the causes. I have 
heard so many sppeches here; nobody has 
bothered, nobody has cared even to once 
mention the causes that have led to this grave 
situation in the country. Of course they have 
said that we are a bourgeois party of 
landlords, we take money from the 
businessmen and therefore we do not take 
action against hoarders and profiteers. That is 
the only cause according to them. Dr. Kurian 
is an economist, but I am not. Let us forget 
our party differences for the moment and let.. 
. 

DR. K. MATHEW KURIAN: Who 
increases the money supply, who prints 
notes ? Your Government deliberately does 
it. Who refuses to demonetise ? It is your 
Government . 

SHRI BIPINPAL DAS: Let us as res-
ponsible citizens,  let  us     as responsible 
leaders of this country, look at it.   How has 
the situation developed during the last two or 
three years ?   Did not the war contribute to 
it  '?   Did not th2 refuses contribute to it  ?   
Did not tha drought situation contribute to it  
?   Is it wrong for the Prime Minister to come 
and say here  that  the  international situation  
has also contributed to it ?   ls it   wrong ? 
Are these not facts ?   All these are known 
facts and I do not want to go over  them 
again.   These  things have been discussed 
here.   Why do you just shut your eyes  to 
these factors ?  These are very serious and 
vital factors that have led to   the grave 
situation we are facing today.   Of a course 
combined with them is the behaviour of the 
hoarders  and profiteers and the traders. 

' know we have not been able to control 
them. In the economy in which we are living 
in this country today, in this set-up, if we 
want to combat these social eveil I do not 
think Government alone can do it; I do not 
think that Mr. Dikshit alone can do it; I do 
not think that legislation alone can do it. 
Governmental action and legislaiion must be 
combined with people, efforts and only then 
such widespread and deeprooted evils can 
be combated. Our Prime Minister and the 
Finance Minister than once gave a call for 
consumer-resistance to the rise in prices. 
May I know what is the contribution of the 
opposition parties to any movement of 
consumer-resistance to the rise in prices ? 
How many hoarders and profiteers have 
they detected and brought before the police 
Tha-nas so that the police could arrest them? 
Al) right, we have failed, we are in league 
with blackmarketeers, but what have you 
done 1 Let us search our hearts. (Time bell 
rings). So, if the situation has corns to this, 
everybody is resoponsible. 

(Interruption) 

SHRI N.G. GORAY : Do you want us to 
intervene like that ? You say that I have no 
answer, but I have an answer for every 
question that he has raised. 

DR. K. MATHEW KURIAN : But you 
wrongly arrest the people and not the hoar-
ders. I can give you any number of instan-
ces. 

SHRI BIPINPAL DAS : I have heard 
you. I am answering. As far as my 
experience and information goes, it is not 
that. 

DR. K.  MATHEW KURIAN : I can 
give you any number of cases. 

SHRI BIPINPAL DAS : The basic 
question is, the Government may take any 
measure and any step to control prices, but 
unless production rises no other measure 

4 
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is going to help. Other measures would not 
help unless the basic problem is solved. 
Production must be raised. For the fall in 
production I am not blaming anybody. If the 
Government's policies are wrong, you point 
out how the Government's policy is not 
correct, but as regards your »wn efforts in 
the direction of rise in production what have 
you done ? Strikes and Bandhs Mr. Bhupcsh 
Gupta tells us that price rise leads to strikes 
and bandhs, but unfortunately strikes and 
bandhs also lead to price rise. It is a vicious 
circle. A rise in price leads to strikes and 
bandhs and strikes and bandhs lead to a rise 
in prices. 

DR. K. MATHEW KURIAN : I want to 
point out... 

SHRI BIPINPAL DAS : I want to finish 
my speech. 

DR. K. MATHEW KURIAN :....that 60 
per cent of the strikes in the last twenty year 
in India were only for an increase in 
dearness allowance, and not for any 
increase in wages, in order to avoid an 
erosion of wages. 

SHRI BIPINPAL DAS : You have not 
got my point. My point is that it is a vicious 
circle. 

MR. DEPUTY CHAIRMAN : Let him 
finish his speech. 

SHRI BIPINPAL DAS : This vicious 
circle must be broken somewhere. And to 
break this vicious circle the only thing that 
we, you and everybody else can do in this 
country is at least not to have strikes and 
bandhs for three to five years. I know that 
the people have a right to protest.... 

DR. K. MATHEW KURIAN : The anti-
labour policy comes out. 

SHRI BIPINPAL DAS : Let them protest   by    
demonstration.   There   are   so •   many ways 
of  protest,   but  I   appeal   to 

[Shri Bipinpal Das] 
you in the name of the millions of poverty-
stricken people, in the name of the down 
trodden people, in the name of those who are 
actually suffering from the rise in prices, in 
the name of everybody, in the name of faith in 
democracy and in this country. I appeal to 
the left parties, 1 appeal to my own party-
men in INTUC that at least for some time for 
three to five years, voluntarily we should 
decide not to have strikes and bandhs and 
keep the wheels of production and 
distribution moving. If you do that, I think 
you will come to some solution. (Time bell 
rings). I am concluding. Two more points I 
will just mention. One is about black money. 

SHRI PITAMBER DAS : My friend can 
say these things even without straining his 
lungs too much. We can understand him, 
even if he speaks slow. 

MR. DEPUTY CHAIRMAN : That is his 
style. 

SHRI BIPINPAL DAS : You wiH hear 
what I am going to say about black money. 

SHRI PITAMBER DAS : You  do  it, 
but you can do it slowly too. 

SHRI BIPINPAL DAS : I am used to 
speaking like this for hours. You can ask 
Mr. Borooah. He wiH tell you. They say that 
we take black money for election funds, a 
major cause of all these troubles. 

 
4 P.M. SHRI BIPINPAL DAS : Shri 

Kuldip Nayar is not a Congressman, he is 
the Resident Editor of the States man. The 
Statesman is a paper which is not our ad-
mirer. Shri Kuldip Nayar often writes 
against our party, very critically. But this is 
the report he has written on UP elections. I 
am not taking the time of the House by 
reading out the whole thing, but only one 
sentence  only  to   please  and  satisfy  my 
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esteemed friend, Shri Pitamber Das. "No 
party seemed to lack money." I ask you, 
if the Congress Party takes money from 
businessmen for election funds, where do 
you get the.......  

SHRI BABUBHAI M. CHINAI (Maha-
rashtra) : Because they are doing something 
wrong, therefore you should do it ? 

SHRI BIPINPAL DAS : I am not saying 
that. I am only stating a feet of a situation in 
this country. If. the Congress Party takes 
money from the businessmen, you also take 
money from them, otherwise, you cannot 
fight the elections. Therefore, let us talk 
about black money, but do not connect that 
with election funds or the Congress Party's 
policies. If the CongTess Party's policies are 
wrong, criticise and condemn on merit, not 
otherwise. 

1 come to Niren Babu. He made a very 
inieresting speech yesterday. He said that 
this is a multi-national country, this is a 
multi-national State. Sir, with all respect to 
Shri Niren Ghosh he is a very good friend 
of mine—such imported concepts from 
outside will not help this country btit will 
only encourge the forces of disintegration in 
this country. This country is not a multi-
national State, this country is a multi-
lingual nation. 

{Interruption by Shri Niren Ghose and Dr. 
K. Mathew Kurian) 

MR. DEPUTY CHAIRMAN : Dr. Ku-
rian and Mr. Niren Ghosh, no, no. Let him 
finish his speech now. 

SHRI BIPINPAL DAS : About Gujarat I 
do not want to go into details because this 
has already been discussed in the House over 
a Calling Attention Motion. Things are very 
bad about Gujarat, no doubt. Shri Goray, 
Niren Babu and Bhupesh Babu condemned 
the Congress Party as the only villain of the 
piece. We have nothing to hide—there are 
dissensions within the Congress Party there.   
You say, we are the 

citadel of corruption. You condemn the 
Congress Government, you criticise and 
condemn my party. We do not mind. You 
have a right. But at least say one word of 
condemnation against the violence 
committed by the students and some sec-
tions of the people. Please do it. You are the 
votaries of democracy, non-violence and all 
that. But how can you tolerate the looting 
and burning of grocery shops, attack on 
banks and policemen, attack on the peaceful 
citizens and trying to take forcibly the 
signature of MLAs and MPs and forcing 
them to resign, those elected by the people ? 
How is 'it that one hundred or two hundred 
people force an MLA or an MP to resign. 
This is the politics of gangsterism, of 
fascism. I conclude my speach with a note 
of warning... whom ? 
SHRI BABUBHAI M. CHINAI: To whom? 

SHRI BIPINPAL DAS :.... to those 
parties who are encouraging this kind of 
violence, this kind of tactics in Gujarat : If 
you encourage this kind of violence and 
method, ultimately even you cannot reap the 
benefit of this. Leftists and socialists and 
Communists, you cannot reap the benefit. 
The situation will lead to chaos and disorder 
and advantage will be taken of by the fascist 
forces which are waiting in the wings. Let 
me remind them of what happened in 
Germany after the great depression of 1929. 
It is because of the bungling of the socialists 
and the Communist of Germany that the 
Naziz came to power. I hope you will take a 
lesson from it. Do not encourage those 
dangerous forces. Criticise the Government 
by all means, but condemn the peoples' 
violent action also. 

Only then you can save democracy, and 
if you do not do that the whole system will 
be wiped off and fascism in some form or 
the other will come to appear in this 
country. This is the warning that I want to 
give to all of you. 
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SHRI NIREN GHOSH : The only com-
ment that I offer to my friend—I am very 
friendly with him—is that whatever he has 
said he has almost completely identified the 
Congress administration with the Nixon 
administration. 

DR. VIDYA PRAKASH DUTT (Nomi-
nated) : Mr. Deputy Chairman, Sir, I am 
grateful to you for giving me this opportunity 
of participating in the discussion on the 
President's Address. Sir, I hope the axe of 
time will nol fall only on me. 

Sir, the President dealt with both the 
international and the national situation and 1 
should like to say a few words about both. 

[The Vice-Chairman (Shri V. B. Raju) 
In the Chair] I lake the international first. 

Tlie President's Address dealt with a world 
which is topsy turvy today. Only yesterday 
the dollar was fumbling and faltering. The 
European Community was believed to be a 
rising new power. Japan was regarded as the 
economic giant of the next century. Today 
the dollar has firmed up. At the first whiff of 
reality the European community is in 
disarray and Japan is dithering on the verge 
of an expected zero rate of growth. 

The oil crisis has engulfed the entire 
world. This crisis was brewing for quite 
some time and would have come in any case. 
Proven reserves in the non-communist world 
today are 500 billion barrels. The world 
demand would rise by 1980 to 85 million 
barrels per day compared to 39 million 
barrels per day in 1970. This would mean that 
at the 1980 consumption level, there would 
be only ten years, supply left after that unless 
new oil reserves are found. No doubt new oil 
reserves wiH be found. At the same time 
there is little doubt about the eventual 
exhaustion of all this fuel. Even  though  the  
United  States  is  least 

affected by the oil crisis and even though it 
is rapidly trying to develop new oil resour-
ces, the problem will be mounting year after 
year. By 1980 the United States will 
consume 39 million barrels per day and 
domestic production will meet only two-
thirds of this. In other words, as much as 8 
million barrels a day will have to come from 
abroad even for the United States. 

The Arab nations had made three major 
points   which    deserve   appreciation : 

(i) that prices have been raised not 
only by the Arab oil producing countries 
but also by others. Iran, for instance, 
Venezuela,    Indonesia,   Nigeria   etc. 

(ii) The oil companies have been mak-
ing fat and fabulous profits, manipulating 
prices and charging exhorbitant rates. The 
Arabs ask why should these oil 
companies be allowed to garner such 
heavy profits ? 

Sir, only a few days ago, I was reading in 
the "International Herald Tribune" that the 
West German Government has given proof 
to the European Economic Community about 
the manipulation of prices by the oil 
companies. They have also said that the 
prices of other commodities like foodstuffs 
and machinery have also been shooting up 
and nobody squealed when the prices of 
manufactured goods were going up. 
However, Sir having said all that, and having 
accepted the logic of our Arab friends, I 
hope, at the same time, that our Arab friends 
will realise that the one country which they 
wanted to hurt most, the United States, has 
been as yet only marginally affected, while 
their friends are in dire straits. Obviously, I 
am quite sure that our Arab friends do not 
believe that our disaster can possibly be their 
gain. Therefore,  it is quite apparent  that the 
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only way out at present, apart from other j 
steps that we wiil take, is a joint considera-
tion, by fellow-developing countries and the 
oi! producing countries, of special measures, 
o:u of them being a dual price mechanism. 
Sir, when I say dual price mechanism, it is 
not really such an extraordinary thing. I have 
done some calculation and I find that thj dual 
price mechanism—that is to say higher prices 
for the advanced countries, and special 
concessional rates for the less developed 
countries—will not involve a very great loss 
to the petroleum producing countries. Of the 
total consumption in the world in 1980, the 
share of the United States will be 24 million 
barrels per day, the share of Western Europe, 
28 million barrels, the share of Japan, 14 
million barrels and the share of all the others 
put together, 19 million barrles per day. Sir, 
about 70 million barrels per day will be sold 
for very high prices while only 15 million 
barrels per day will be sold at concessional 
rates. Therefore, the only sensible solution lies 
in goodwill and mutually beneficial 
agreements negotiated among the developing 
countries. One example is the recent 
agreement with Iran. I welcome it. I am glad 
that Iran has taken certain reasonable 
positions in recent times. I hope that similar 
arrangements will be made by others, 
particularly the dual price mechanism that 
we are suggesting. Oi' course, in addition we 
will have to explore more energetically our 
own oil reserves. We also have to explore 
and develop expeditiously other sources for 
fuel and energy and we will have to turn 
immsdiately to coal technology. 

Now, Sir, I would like to say a few words 
about the Indian Ocean area. Much has been 
said about it this morning. Mr. Advani my 
esteemed Colleague more a great deal of 
mention about it. I should like to say that the 
Indian Ocean has historically been an ocean 
of trade, commerce and friendship. It is an   
Afro-Asian   ocean.    Now   disturbing 
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developments are taking place. The United 
States is building a full-fledged military base 
in Diego Garcia. Warships of various powers 
will be running up and down the ocean, and 
the tragedy and folly and recklessness of the 
Atlantic and the Mediterranean will be 
repeated in the Indian Ocean because, let us 
not make any mistake, all the tensions of 
Europe will be transferred to the Indian 
Ocean. Rivalry will breed rivalry; warships 
will invite warships; and base will reproduce 
base. Sir, what are we objecting to? Some of 
our friend > mentioned this morning that we 
must equally denounce all powers. Now, 
personally—  and I am sure the Government 
has the same stand—I am against all bases, 
whether they are Rusian or American. I am 
against all warships, whether thoy are 
Russian or American or British or French. 
But I think historical realities should also be 
considered. The chronology of events must 
not be lost sight of. In the first instance, this 
ocean was historically dominated by British 
imperialism. 

When the British power declined, in came 
other powers like the United States. Now they 
say that since the Soviet Union will be 
coming here, will be increaaig its p.#-sence, 
we are also taking steps to meet tne 
eventuality. Now, what Alec Douglas Ho ne 
said was an exercise in sophistry, I would like 
to make two or three points i n this rss-pect. 
First of all, the Russians have no permanent 
presence in the Indian Ocean. Their warships 
have been coming in the recent years, for the 
last two or three or three or four years, and for 
three or four months they stay and they go 
away whereas the United States has three 
warships permanently based in the Indian 
Ocean, the British have seven, and in addition 
the Seventy Fleet has extended its jurisdiction 
to the Indian Ocean. And the United States 
and Britain are building permanent bases. The 
Russians have no base. I would like to quote 
just two or three sentences fro«i  tb* 
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[Dr. Vidya Prakash DuttJ report of the Joint 
Committee on Foreign Affairs on the Indian 
Ocean region in Australia. In this ihe 
Committee says, "The Committee was 
presented with a number of reports which 
suggested that the USSR was obtaining or 
negotiating for full bass facilities at 
Visakhapatnam (India), Maurit ius, . . . .  etc. 
Tn all cases the Committee found the 
suggestions unsubsiantiated and can 
reasonably conclude that no country has 
offered nor intends to offer to the USSR in the 
near future the full base facilities described 
above. This)is not to say that the Russians are 
not permitted to land or enjoy' similar 
facilities afforedpd to other powers' And 
finally I would like to mention that the 
Russians on four different occasions have 
offered to sit down and discuss with all the 
powers concerned including the Indian Ocean 
powers for a solution to the problem to make 
it an ocean of peace. But unfortunately the 
Western powers have not responded. 
Therefore, I am not saying that we should not 
condemn the presence of warships of other 
countries; we should condemn all of them. 
But I am mentioning the chronology of 
history as it has taken place. Why do we 
object ? Because, these bases and these 
warships will become instruments to threaten 
and intimidate and browbeat Afro-Asian 
countries and any trouble anywhere, any 
resurgence anywhere, any reform movement 
anywhere, if the big power does not like it, 
then it will us J every power at its command to 
throttle such movement. Therefore, pressure 
will be exerted on Persian Gulf countries like 
Iraq, Asian countries like Afghanistan and 
India and South Africa will be utilised to put 
pressure on African countries like Zambia 
and Tanzania, And so some people have 
asked, "After all, why shouiu we make so 
much noise about it ? What is th; use of 
miking so much noise ?" Well, we know in 
the arrogance of power which Sir Alec 
Douglas Home recently exhibited, some 
power are determined to go ahead. But at the 
same 

time only by making a hell of a noise against 
the doings of the big powers and only by 
mobilising world opinion, we hope that seme 
restraint will be put on these powers; 
otherwise, they wiH ride roughshod over» 
other countries. 

1 should like to say a few words about the 
internal situation.   Th; President his men-
tioned economic hardship,  rising   priecs, 
shortages, disappearance  of essentia! goods 
and so on aid so forth. Tnis hrs been dis-
cussed and mentioned by many distinguished 
c colleagues here whose knowledge and 
experience of the Indian situation is much 
greater Jhan that of mine.  I would like to 
submit that I am one of those who believe 
that fundamentally   it is not an economic 
crisis, but a crisis of significant political 
dimensions.   There is enough food ia the 
country.   There has been a record crop in 
Indian history this year, last year.   So, it is 
not thit there is not enough food i n the 
country.   There is also an adequate infras-
tructure for industry in the country. It is no: 
as if there is no industrial base in the country. 
Therefore, it is not the economic coi-tcnt of 
the  crisis which is at   the   heart the problem 
but the poli icalcontent. Today the  
Government  unfortunately is  having tlie 
worst of the two worlds. It has  neither the 
advantages of control nor the   irrcs-posibility 
of free trade. And   unfortunately we  are  all 
suffering from dichotomy  of thinking.    We 
say on the oie hail    that the Government 
must supply food and o:h*r essen'.ial 
commodities r.t reasonable prices. And on 
the other we say that the Govem-ment should 
have no control over the distri bu ion of food.    
These two cannot go together... 

AN HON. MEMBER: Who Slid ? 

DR. VIDYA PRAKASH DUTT: I am 
meeting a point that most of the opposition 
parties other than you arc maki ng that the 
Government committed a colossal   mistake 
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by taking over the control over food trade. In 
the first place, let us go back to history and 
find out how did this measure come atfbut. 
This measure was undertaken when food 
prices were shooting up in the country and 
when the whole country was in uproar and in 
order to control the situation this measure 
was undertaken. But now if you say that this 
must be given up, then it must equally be 
accepted that the Government will therefore 
not be held responsible for the supply of 
essential commodities at reasonable prices. 
There might still be a case for decontrol. I 
have heard those people who do not want 
controls and who believe that controls have 
led to corruption and that controls will be a 
failure in any case, saying: "You decontrol; 
you take away all the restrictions". Now the 
point is, will the prices rise or fall down ? 
Obviously, if our expereince in the past is 
any guideline, the prices will rise. There are 
others who say; Let there be a price rise by 
15 per cent. At least the things will be 
available. There will be no shortages in that 
case. Therefore, the anger of the middle class 
people will be assuaged and since the middle 
classes dominate the political system it i s 
still feasible to go in for decontrol. With all 
respect to my esteemed friend Shri Goray, 
even Gujarat is a middle class phenomenon. 
There, the working class has not been 
affected. Not a single mill has stopped 
working and no worker has abstained from 
work. Therefore, it is a middle class pheno-
menon, whether in the urban areas or in rural 
areas.. 

SHRI KALYAN ROY (West Bengal): 
What about the working classes who have 
gone on strike in Bombay and Calcutta ? 
What   is their   reaction ? 

DR. VIDYA PRAKASH DUTT : Let me 
deal with the points raised by others. I do 
not disagree with some of the points. 

SHRI KALYAN ROY : What about the 
strikes by working classes ? 
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DR. VIDYA PRAKASH DUTT: I will 
come to that. I was saying that Gujarat is still 
a middle class phenomenon. The anger and 
alienation is among middle class or lower 
middle class sections and as political 
scientists we have to consider this situation. 
How is it that still the poorest sections of the 
people are working for the Congress ? Even 
in U.P. I am told that the poorest sections, 
the Harijans and all the backward classes and 
all those who are afraid of highcast tyranny 
have voted for the Congress. This process 
has to be analysed. If you want to assuage the 
anger and wrath of middle classes who 
dominate the political system, then take 
away controls and things will be available 
even if they cost you 15 or 30 per cent more. 
The other solution is to come down heavily 
on at least IOO or 200 hoarders in the 
country. You whip them or parade them on 
the streets and then you will find that the 
crisis will disappear, within two weeks. As a 
student of political science I make bold to 
say that if today you come down heavi ly on 
the hoarders, this crisis will become 
manageable. Now, Sir, it lias been said—I 
think my esteemed colleague, Shri Goray, 
also had mentioned—that these steps are not 
taken because of the combination of business 
corruption with political corruption and that 
it is these people with black money who 
would support the political parties and all 
that. Probably it is correct. But, at the same 
time, it is also correct to say that this money 
is going to all the political parties and that 
the elections are being fought by the political 
parties with this money. I think it is not fair 
to single out one political party. I think the 
problem of this country today, is the 
combination of business corruption and 
political correction, putting an intolerable 
strain on the political system and this kind of 
high money-powered electioneering   is   
becoming   an   exercise 
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[Dr. Vidya Prakash Dutt] irrelevance and 
no longer is it answering the needs of the 
people and the demands of the political 
system. Therefore, obviously all the political 
parties will have to consider what steps they 
can take to keep the elections out of the 
purview of this black money Finally, Sir,... 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU): Mr. Dutt, you have to wind up now. 

DR. VIDYA   PRAKASH 'DUTT: I am 
just finishing. Sir. 

Many economists have said that there 
should be a strict control over money supply, 
that deficit financing must be kept strictly 
under control and that one of the problems of 
this country now is too much money supply. 
Probably, one of the problems of the whole of 
the western world is too much money supply 
and I have no quarrel with this analysis. I 
think there should be a strict control over 
money supply and with all the other measures 
that the economists are suggesting for con-
trolling the money supply I have no quarrel 
and I support them. But I would like to say 
that fundamentally this is not an economic 
crisfs, but a political crisis, which has to be 
dealt with not only at the economic level, but 
also at the political level because the 
transformation of this country, the elimination 
of the stupendous poverty, the transformation 
process that is required in this country—all 
these also require not only financial 
discipline, not only tightening our belts, but 
also the strictest austerity and willingness to 
sacrifice which must begin from the top first 
and percolate to the bottom. But, 
unfortunately, only the organised Sections—
the intellectuals, the professionals the 
politicians, ihe organised work-ing class—are 
taking away all the cake in the country 
whereas the people who are really suffering 
are not in a position at preen t even to raise 
their voices.  Therefore 

the transformation that is to take place in the 
country and the elimination of the poverty, 
the stupendous poverty, that is there require 
the involvement of the masses nnd that 
involvement can be brought about only if 
there is a combination cf viable political and 
viable economic measures. This is what I 
would like to submit, Sir. Thank you. 

THE  VICE-CHAIRMAN (SHRl V. B. 
RAJU):  Now,  Mr. Borooah wil] speak. 

SHRI D. K. BORROAH: Sir, 1 will be 
very brief and I have no intention pf taking 
away the time of the honourable Members 
who have a lot to say. 

Sir, I have been watching this debate for 
the last two days and I always thought that 
democracy is not only an objective, but is 
also a method and through this method, by 
accepting what is called the sovereignty of 
discussions, we arrive at a policy and that 
policy is generally accepted in the country. 
Sir, our economic situation is certainly very 
critical although I would not say that it is 
very desparate. It is critical because of the 
high prices which are due to inflation which 
again is a world phenomenon. It is also due 
to shortages, both of things produced in this 
country as well as those imported from 
outside. True, Sir, we have had a fairly good 
crop. But then one good crop cannot in one 
season wipe out the deficit which is a 
hangover of the last two or three years. 

Sir, it is a matter of happiness for us that 
certain States in this eountry have gone ahead 
with agricultural development and are 
producing surplus that is made available to 
those areas which are in short supply so far 
as foodgrain is concerned. Nevertheless, we 
have to bear in mind, Sir, that these States 
have been enabled to develop their 
agriculture because a massive support from 
he Centre was made available to them. The 
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big hydel projects, canals, the electrifica. tion 
of rural areas and also, Sir, thetube* wells, 
inputs, suppliesofdiseloilanJ LSD-*all that, 
Sir, really contributes, along side their own 
endeavour, to the agricultural development of 
those areas. And for that Sir, other parts of 
India have had to make some sacrifice. Let's 
not forget this. Ef there is electricity today in 
every village in Haryana and many villages 
in Punjab, let us not forget that large areas in 
eastern U.P., large areas in Bihar, the 
majority areas of Orissa and majority areas of 
Assam and Madhya Pradesh are without 
electricity If canals have been built in these 
areas, the others areas are without any facility 
of irrigation, including Nanasaheb Goray's 
home State of Maharashtra. 

Similarly, Sir, industries in certain areas 
have been developed. I can bear with this 
with at least two or three industries. The 
entire drug industry is located in two Stales 
—Maharashtra and Gujarat. Eighty percent of 
the chemical industry is located in 
Maharashtra and Gujarat, providing them a 
lot of employment and openings for eco-
nomic advancement to the middle class, than 
in Assam, Orissa or Madhya Pradesh. So, 
therefore, Sir, we do not want to take away 
the grain from the cultivator. But certainly we 
want that he should sell this grain at a fair 
price to those people who are today without 
all these facilities in order that their areas 
may also be developed. So, therefore, I 
suppose there is nothing wrong in that if we 
ask rich 'kisans' who have been the 
beneficiaries of green revolution to share 
some of their prosperity with those 'kisans' or 
those land-less labourers or those working 
class people who have contributed    towards   
development. 

Similarly, Sir, the other day a Maharashtra 
Minister came to me with a long shopping 
list of industries-il may be three figures. 
Soon after him came the Industries Minister 
from Madhya Pradesh. So this difference 

J between development also is a very im-| 
portant factor. But il so happens, Sir, that 
Gujarat, which is one of the most prosperous 
States in India, and Maharashtra, which is 
industrially much more prosperous than any 
other State, have thrown up a large middle 
class. Sir, it seems that whenever there is a 
prosperous middle-class, aspirations also grow 
and what also grows is what is known as 
'consumerism'. They like to consume things. 
Therefore, Sir, the standard of living rises and 
the aspirations rise. Therefore they get annoyed 
very easily if there is any shortage of any kind. 

Sir, Mr. Nircn Ghosh belongs to the CPI 
(M). He is not satisfied by calling himself, a 
communist.   He also wants to particularise 
that he is a marxist.   Sir, in my younger days, 
1 was also a fairly good student   of marxist 
philosophy.    I can speak in his jargon which 
he would have understood if he had been here.   
What is a   revolution? According to marxist 
terminology, a revolution is one which   
introduces a social change.  By whom ? By the 
advanced corps of revolution. Who are they ? 
They are the working class and the peasantry.  
A combination of the peasantry and the 
working class brings about a social revolution.   
It is the marxist theory.   It is an inevitable 
thing.   What happened in Gujarat ? Did the 
working class or the landless labourers start 
the agitation ? They should have been in the 
vanguard of the movement. Arc they there 7 
The working class and the landless labourers 
are being exploited by the big kisans.   It is the 
middle class, if I may be permitted to use the 
marxist phraseology, the bourgeois, the petty 
bourgeois and the lumpen proletariat who 
started this movement. Mr. Bhupesh Gupta, 
who should have known better.- equates them 
with the people of Gujarat. 

SHRl C. D. PANDL   (Uttar   Pradesh) . He 
himself is a bourgeois. 
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SHRI D.K. BOROOAH: So am I. There is 
nothing wrong in that. The point is that 
today what we have seen is not the advanced 
corps of socialist revolution. It is petty 
bourgeois and the lumpen proletariat, the 
urban nobles. Then there are students also 
who come from these classes. Mr. Niren 
Ghosh wants that every State should be like 
Gujarat. He wants to convert every State into 
Gujarat. What will he do by that. He will 
give political domination to the bourgeois as 
against the working class and the landless 
labourers who should have been in the 
forefront of this movement. He knows the 
current history as well as I do. There are 
student movements and student movements. 
There was a student movement in France 
which dislodged General De Gaulle. There 
was also a student movement in Indonesia 
nearer home when President Sukarno was 
dislodged and the communist party was 
liquidated along with Us leadership. It was 
also done by students. I am talking of 
Indonesia. The entire communist party with 
its leadership, Mr. Aidit, was liquidated by 
the students and they installed there an 
authoritarian regime and a pro-Western and 
a pro-American regime. Therefore, let us not 
jump into any fray where there is trouble. 
We must scrutinise. We must bring to bear 
the light acquired by deep study of marxist 
ideology. So, from the point of view of his 
own attitude, he should have condemned it as 
right reaction. And he should have fought 
against it. Whom are they fighting ? They are 
fighting the democratic process. Democracy 
as I said is not merely an ideal ; it is a 
method of achieving that ideal also. 
Democracy can be achieved only by 
universal adult franchise... 

AN HON. MEMBER: And also the right 
reaction. 

SHRi D.K. BOROOAH: Not in every •  
country.   There are one or two countries. 

Sir, this Government which was installed 
was not installed from above. It was elected 
by the people of Gujarat. So, the best way 
was to send them away, pack them* away by 
a vote of no-confidence, if they could do it. 
But what they did ? They took the law into 
their own hands and resorted to extra-
democratic method, without proving that they 
enjoyed the confidence of the entire mass of 
Gujarat. What have the bourgeois class, the 
petty bourgeois and the lumpen proletariat 
done? They created a situation in which the 
Chief Minister who enjoyed the confidence 
of the majority had to resign. Not only that. 
Members who were elected on universal 
adult franchise by the people of Gujarat have 
been forced by a handful of people to resign. 
And evidently they could not withstand the 
fury of the mob; They resigned. Do you 
encourage this ? Is it not antidemocratic and 
authoritarian? I would like to ask the hon. 
Members of this House, including my 
esteemed friend, Mr. Niren Ghosh—He has 
been a fighter ever-since I remember and 
certainly it is a fact that he has no shelter 
over his head to protect himself from sun-
Shine or rain. I have great respect for him. 
But I would like him to consider this very 
deeply and not to be swayed by emotion. Sir, 
Marxism should teach us to be scientific and 
methodical and not to be emotional. 
Therefore, from his point of view also, it is 
he who should have been the first man to 
condemn this violent, anti-democratic and 
authoritarian conduct by the lumpen 
proletariat and the petty bourgeois. But he 
has not. Evidently, Marxism has undergone a 
revision in his thinking. Another dangerus 
thing he has said yesterday. And it hurt me 
very much. In this country we have been 
taught eversince Mahatma Gandhi came on 
the scene and earlier also by our leaders, 
Aurobindo Ghosh and Rabindranath Tagore, 
that wc are Indians. Although we have 
divercifted pattern of language and culture, 
my experience as well as your experience 
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must be that we stemmed out of the branches of 
the same tree.   With a little difference in 
accent, the Assamese, Bengali, Oriya, Mai-thili 
and Purva Hindi, can be understood easily.   
But what is said is that we   are a multinational 
country and that we are nationalities in a single 
State.   Sir, the two-nation theory has played 
havoc with India. The wounds are not yet 
healed. This multinational theory will split 
India as under and will make India a prey for 
all the birds of prey, whether they come from 
the South or across the seas or across the 
Himalayas. Sir, it hurt me when he related the 
demand of autonomy, the partition of Bengal.   
They did not fight against the partition of 
Bengal. Aurobindo  Ghosh,   Uppadyaya   
Brahmmi , and the Great Christian Saint did 
not fight against the partition of Bengal.    
Surren-dranath Bannerji and Bipin Chandra 
Pal did not fight for partition of Bengal alone. 
They fought for the unity of India.   They felt 
that the partition of India would strike at the 
root of the Indian nationalism. 

Therefore, Sir, we learnt that we are 
Indians. We learnt that India is a great 
country. The people from all parts of the 
world have come and settled here and we all 
are part and parcel of our culture and 
intellectual heritage. That is a fact of life. 
Every language and every religion has con-
tributed to the greatness of India. 

Sir, I was amused the other day. Urdu is 
written from right to left. Sanskrit is written 
from left to right. But, then, these two 
scripts were in existence in India from 
Ashoka's time. 

SHRl BHUPESH GUPTA: Some of you 
do not write either of them. 

SHRl D.K. BOROOAH: The prakrit 
language in western India is written from 
right to left but in some parts it is written 
from left to right. So, this is a country which 
has accepted many differences.   This 

is a country which has assimilated different 
cultures. 

Now, here comes another Bengali who says 
that we are a country of different nationalities.     
Sir,   I do not think that he and  I  come from  
different nationalities. Howsoever much he 
may say that he belongs to Bengali nationality, 
I do not believe that he and I are different.    
We are Indians first, Indians second and 
Indians last. I think, Sir, a stop must be put to 
this idea of different nationalities.   Mr. 
Bipinpal Das was right when he said do not 
import wrong concepts.     English language 
can be very misleading.      Natioanality  also  
means  a nation.  Nation may also mean 
nationality. We have already had the 
experience of two nation theory—the wounds 
of which are still healing.   They have not 
healed.   They are still healing and they will 
take time to heal.    If you have this theory of 
multi-nationality and link it up with 
autonomy, what kind of autonomy that would 
be.   It is a very big country.   We have got 
many States.    It world be better to call them 
Provinces.   We cannot have the entire burden 
of administration in this country laid on the 
Central Government.   We have to share the 
responsibilities.   In Great Britain the 
Parliament does not carry on the entire burden.    
A good deal of responsibility is carried  on  by  
the  municipalities,  corporations.    The Police 
force, except in the metropolitan city of 
London, is controlled by the County Councils.    
In America the Police force is controlled by 
the municipality.    It is not controlled either 
by the Federal Government or by the State 
Government.   It is controlled by the munici-
pality,   by   the  municipal  corporation   of 
New York.   There has to be a division of 
power, but, not on the basis of nationality. It 
should be based on administrative con-
venience.   If we do not do that, a day may 
come when after thinking of nations and 
nationalities they may think of cessation. 
Therefore, it is a very dangerous thought. 



207       Motion of Think., [RAJYA SABHA] an President's Address       208 

[Shri D. K. Borooah ] I think, Sir, it is better 
to think of autonomy only for administrative 
purposes and that can be considered. As 1 
said, Constitution was founded on certain 
conceptions, certain ideas. The ideas must 
change. But then the basic idea is that India 
is one and one only and that we are Indians 
first, second and last; there can be no change 
in that conception. 

Sir, I was listening to Mr. Bhupesh Gupta's 
speech. He certainly speaks better English 
than I do. 

SHRI BHUPESH GUPTA : You must be 
interested in the results of U.P. it is ten 
minutes only. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI OM MEHTA) : We 
already know what the results are. 

SHRI BHUPESH GUPTA: No, No Mr. 
Dikshit is here and Mr. Borooah would 
certainly be interested in the results. 

THE VICE-CHAIRMAN (SHRI V.B. 
RAJU) : Now, the Chair has declared yes-
terday that we are sitting till 6'o clock today 
and tomorrow and that has to be kept in 
mind. Results or no results, we will be 
sitting. 

SHRI BHUPESH GUPTA: Then theic 
should be a quorum bell. If Mr. Borooah is 
not interested in the results and wants to 
speak, I am prepared to hear him. 

SHRI D.K. BOROOAH: Mr. Bhupesh 
Gupta was very critical of the President and 
the Prime Minister because of the third 
sentence in the President's Address. He 
found it very obnoxious. 

SHRI BHUPESH GUPTA : No, no, it is 
the second sentence. 

SHRI D.K.  BOROOAH: You  did    not 
object to "The people face many  hardships 

as a result of high prices, scarcity of ejjM-
tial commodities," "but your objection was-
to "interruptions in production and supply 
caused by strikes, bundhs and unrest in 
some parts of the country have taken a »io-
lentturn." He did object toil. Hemention:d 
about strikes but has he taken care to read a 
few pages more, he would have found what 
the President's Address says. It says: "The 
tedious situation created by these develop-
ments has been aggravated by hoarding and 
speculation by unscrupulous traders and by 
interruptions in production and movement 
caused by lapses on the part of manage-
ment." It mentions unscrupulous traders and 
also "by interruptions in production and 
movement caused by lapses on the pirt of 
management". Lastly, it also says: "anI some 
misguided sections of organised classes. 
Stocks are also being hoirded by producers 
and affluent consumers." I suppose, it is a 
truth.   He cannot deny that. 

SHRI BHUPESH GUPTA:   He has  put 
the hoarder aid the worker in the sine 
category. 

SHRI D. K. BOROOAH: He has not said 
about workers. He has said abou! bundhs 
and strikes. These are the reasons for the 
loss of production. These are facts of life 
and you can never ignore ihe re ilities. It is a 
i'.uL 

SHRI BHUPESH GUPTA: The reports 
show that the loss of pri duction is caused 
even by the labour. Mostly they arc 
responsible for lock outs etc. 

SHRI D.K. BOROOAH: What I said was 
that this ii a very balanc:d statement which 
only describes the situation as it is without 
any fear or without any favour. 

SHRI CD. PANDE: He belongs to the 
CPI, he must say that. 

SHRI D.K. BOROOAH: I do not gee 
why he should be unduly agitated. 
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SHRl BHUPESH GUPTA: Mr. Bo-rooah, 
since you are on the point, in the second 
sentence, a juxtaposition is made of the 
hoarders, profiteers with the vvorkcrs and 
others going on strike. I was strongly 
opposing this perverted juxtaposition and 1 
am sure you will agree with me, if nol here 
elsewhere. 

SHRI D. K. BOROOAH: Anyway, what I 
said was that this describes the situation in a 
very realistic manner and without any 
special   slant   for   or   against     anybody. 
Therefore, the whole situation today, as I  
look at it, Sir, is that there is inflation. There 
is price rise.   There are certain matters over 
which we have no eontrol, as for example, the 
price of crude oil.   If we were crude oil   
producing country to the extent of our 
requirement,     there  would  have been no 
difficulty.    But we are not; many countries 
are not.    Now about that we could not do 
anything.   All we could do was to use the 
good offices of our friends, the Arabs, the 
Soviet Union and other friends in the neigh-
bourhood.   They at least did not stop our 
supplies.    Rather they agreed to give us on 
what we call deferred payment.   Iraq has 
done it; Iran has done it and I am sure other 
countries also will agree to this because the 
Secretary-General    himself sponsored    this 
idea in the OPEC when he came and dis-
cussed it.   We   cannot do more than that. In 
the meanwhile we are trying to intensify our 
drilling in our country.    We have entered 
into an    agreement with the Soviet Union.   
The Soviet Minister himself came here.    He 
is himself a very well-known expert of oil 
fields.   He came with 9 experts. All of them 
went round our oil fields   and they  thought   
it   was  a  very   prospective oil field    in 
Assam and also in Gujarat and we are 
entering into agreement with them.    We  
have  prepared  a  scheme and Vt: are getting 
new rigs and we will intensify our drilling.   
As you know, in Bombay High,   our   boys  
are   working  very   hard. 1 must pay a 
tribute to the workers headed 

by Capt. Sulekar. They have done an 
excellent job and by all account, it has been 
a good find. But in this matter of off-shore 
drilling, a cautious optimism is called for. 
Therefore, Sir 1 feel that we are doing in 
that sphere what is possible under the 
circumstances. Sir, Great Britain still claims 
to be a more powerful country than us. Their 
Finance-Minister had to wait for two hours 
in the ante room to meet the Shah at St. 
Mauritz with the Minister of Industries. As I 
mentined, one of the Deputy Prime 
Ministers of one of the most affluent 
country of the world had to spend 20 days in 
Kuwait. But, perhaps, we have been spared. 
Our Arab friends have treated us much 
more kindly. 

Sir I am not an economist but one thing is 
certain. One of the reasons of inflation, 
apart from what I said, is the high price of 
imported stuff like fertilizer. It was selling 
at 70 dollars last year. Now it is 330 dollars 
per tonne. In this country we produce 50 
percent of the fertilizers ourselves and 50 
per cent we import. Now the price has gone 
up from 70 to 330 dollars per tonne. We 
cannot help it. Therefore, our problem is to 
see that our production of fertilizer 
increases. It is a fact that one ton of 
fertilizer is equal to 5-1/2 tonnes of 
foodgrain. You cannot increase production 
of foodgrain unless we increase the input 
and that is going to be very risky that input 
may be reduced because of non-availability 
and also high price of imported fertilizer. 
We have bought fertilizer from the Soviet 
Union; we are also trying to gel it from East 
European countries. But as I said we may 
run the risk of shortfall in the inputs. So it is 
our business that we must produce more 
fertilizer in this country. Our workers. our 
engineers in ihe fertilizer factories must 
work to the optimum capacity of ihe 
fertilizer plants. The fertilizer plants which   
are   under   construction   must   be 
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[ShriJD. K. Borooah] accelerated.   All   this 
is   necessary.   But, Sir, in this country, 
production in every 5 P. M. sphere must 
increase. One of the reasons   for  inflation 
and high price   is scarcity.   Whenever a 
particular thing becomes a scarce 
commodity the price rises and one of the 
reasons for inflation has been too much 
money chasing too few goods. 

SHRI BHUPESH GUPTA   : Artificial 
scarcities are also there. 

SHRI  D.  K.  BOROOAH   :  I  know. But 
we cannot forget this factor that there are  
too  few  goods.   And  if the  goods are few 
the answer is that we have to produce   more.   
In   this   national   effort   at production 
everybody must play his role. I  know in  this 
country  more mandays were lost last year 
because of lock-outs than of strikes.   I also 
know that in public sector the loss in  
mandays  is only  less than one-tenth of that 
in the private sector although we engage 
equal number of people. Even so it is not 
only a question of avoiding strikes; that is a 
negative step.   We have also to make a 
positive attempt at increasing production at 
all levels and for that everybody  has  to  co-
operate;  everybody who has a sense of 
belonging to this countiy must co-operate in   
increasing production. That is one of the 
surest ways of halting high prices.   There is 
no other way out. Therefore we should today 
thing in tonnes of increased production and 
that can be done only when you create a 
democratic climate in this country. 

SHRI BHUPESH GUPTA : But under 
capitalism there is this new phenomenon. 
Under capitalism there has been a spurt in 
production in a number of western 
countries but along with the increased 
production ihe prices have also risen. 
Therefore the price rise laking place be-
cause of lack of production is not a correct 
appraisal of the situation. The capitalist 
economy has created such a situation 

that when production goes up the price 
spiral also takes place. A case in point for 
us is our food   production. 

SHRI D. K. BOROOAH : I am coming to 
that. In fact, before you entered the House I 
started with the problem of distribution. I 
said production and equitable distribution 
must go hand in hand. There is no point in 
having a bumper crop in Haryana when the 
landless labourer in Bihar is starving. 
Therefore production must go hand in hand 
with equitable distribution. This is true not 
only of agricultural products but also of 
industrial goods. From that f there is no 
escape. I said yesterday morning and I again 
repeat that there is no escape from a public 
distribution system. 

SHRI   BHUPESH   GUPTA:   But you 
are shrinking away from it. 

SHRI D. K. BOROOAH: I am coming to 
that. It has nothing to do with any idology. I 
was in Japan in 1956. Japan at that time was 
ruled by Macarlhur or Macar-thur had just 
left. It is a capitalist country with an 
Emperor, yet the entire foodgrain trade there 
is in the hands of the State. There is no 
private trade in food grains in Japan. It is 
collected by the co-operatives and sold by 
the State. If the State has to take the 
responsibility of feeding the people it must 
have stocks in hand. Prof. Dutt was very 
right in saying that if you say that the State 
should not procure then you must also 
absolve the State of its responsibility to feed 
the people. 

If you want the State to take upon itself 
the responsibility for feeding the people, 
then you must also give them the right to 
procure. There is no escape. If we want to 
discharge our responsibilities for feeding 
the people, then we have to take upon 
ourselves the onerous burden of procure-
ment and distribution. There is no escape 
from that. 
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SHRI P1TAMBER DAS: You should 
bite only that must, which you can chew. 

SHRI D. K. BOROOAH: I will come-to 
that. As I said, it is possible that in a number 
of States, in Maharashtra, distribution is 
made through co-operatives. Tn certain 
areas co-operatives have not been buili up 
and, therefore, distribution is not there. West 
Bengal, I am sorry to say, never built any 
infra-structure for procurement because the 
Government of India has taken upon itself 
the responsibility of feeding West Bengal. 

SHRI   BHUPESH   GUPTA:   No,   no. 
That is not proper. It is because of their 
connections with the Jotdars. 

SHRI    D. K. BOROOAH:   Not now, 
but even before. Yet in the humble State of 
Assam, since 1962 when I was the Minister 
of Irrigation and I was also in charge of co-
operative procurement, we have had com-
pulsory procurement up to the wholesale 
level. It still continues. It is an under-
developed State and intellectually not so 
bright as they are. 

SHRI BHUPESH   GUPTA:   If I were to 
put you in the Writers Building in Calcutta, I 
would have to put two security gurads 
because otherwise the Jotdars may kidnap 
you. 

THE VICE-CHAIRMAN (SHRI V.B. 
RAJU): I am afraid the Minister's time is 
being taken away by these interruptions. 

SHRI D.K. BOROOAH: I am finishing. I 
am here to explain myself. I am not good at 
controversy. I have never been a lawyer. 

SHRI BHUPESH GUPTA: But what are 
you talking about now ? 

SHRI D. K. BOROOAH: I am talking 
about something different. This morning 
Mr. Advani, the leader of the Jan Sangh, was 
speaking. Usually he is a soft-spoken man, 
but I noticed today, Sir, he was some 

what rattled. As I said, democracy is not 
only an objective. It is a method. It is* also 
a process and procedure. If you do not 
accept the democratic procedure, you are 
not likely to get the democratic objective. He 
said something very interesting. Two things 
he said. One was that the Prime Minister  
has   been  telling  falsehoods. 

SHRI BHUPESH GUPTA: What is that? 

SHRI D. K. BOROOAH: He said that the 
Prime Minister has been telling falsehoods 
in the elections. Then, the question was put 
to him as to whether he heard the speech. He 
said 'No.' Then, the Prime Minister said: I 
never spoke like that. It is very interesting. 
The Prime Minister said that the never 
spoke like that and he said that he did not 
hear her and yet he made this accusation. If 
it had come from an enthusiastic, younger 
Member of the party I could understand it, 
but he is the President of the Jan Sangh who 
claims to represent the best in our cultural 
traditions. That is their claim. Yes, Sir, he 
made this accusation. I am not here and I do 
not have to defend the Prime Minister. If 
anything, it may be that she may have to 
defend me at some time or other. 

SHRI BHUPESH GUPTA: She is 
defending all of you. 

SHRI D. K. BOROOAH: I know, but 
then what he said was that the Prime Minis-
ter had told falsehoods. On what basis? On 
the basis of something he did not hear. It is 
very interesting. Hear say is no evidence. 
Mr. Pitamber Das is one of the topmost cri-
minal lawyers. 

SHRI PITAMBER DAS: But the 
moment the Prime Minister said that she 
did not say so, it was accepted. It should 
have been accepted and it was accepted. 

THE MINISTER OF HOME AFFAIRS 
(SHRI UMASHANKAR DIKSHIT): Not 
at the same moment, but much later. 
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SHRl D. K. BOROOAH: Whatever . it is, 
we have to set an example before the country. 
We are in a glasshouse whereby, whatever we 
may do in private life, here in public at least we 
have io maintain the democratic methods. 

SHRI BHUPESH GUPTA: 1 hope our 
private life will not be discussed in 
Parliament. 

SHRI D. K. BOROOAH: I do nol not 
know whether it will happen. 

Therefore I would request—if we want 
democracy, we must maintain the sover-
eignty of discussion and sovereignty of dis-
cussion can be there only when we follow 
the democratic procedure in our discussions. 
Sir, about repetition there is a story—if your 
argument is weak, do not argue, repeat your 
argument. It is sometimes necessary. I can 
understand.... 

SHRI BABUBHAT M. CHINA!): 
Repetition loses its charm. 

SHRI    D. K. BOROOAH :    Therefore, I  
would  suggest—let us  fun;tion in    this 
House   and   outside—all   political   parties-
in a democratic manner, and we accept the 
democratic   verdict.   He   was   telling   me 
whether 1 would be watching the results. 
Certainly,   I would be watching the results 
with great interest.    But if the results  go 
against the Congress, we will accept thai 
verdict because it is the people's   verdict. If 
the people accept ihe Congress, we will be  
cheerful.   If they reject us, we  will be 
unhappy.    That  does  not  mean  that   we 
will repudiate the decision of the people. 
SHRI   BHUPESH   GUPTA:    But   are you 
sure that the reaction within your parly will 
be exactly ihe same among all ihe members? 

SHRI D. K. BOROOAH: Sir, the Con-
gress Party is wedded to democracy, wedded 
lo'socialism, but wedded to socialism through 
democratic  means.    In this country we got 

swaraj by the involvement of the people 
through: a mass democratic process. 
Therefore, democracy is the summum bonujm 
of Ihe Congressman's life, if he is worthy of 
a Congressman. Therefore, if any Con-
gressman does not accept the verdict of the 
people and repudiates it and starls throwing 
brickbats and breaks glass panes and goes 
on a rampage in the streets, he will not be 
worthy of being a Congressman. 

Therefore, I feel that today the most im-
portant factor, the most important problem, 
before us is to re-establish redidicate, our-
selves io the democratic process, to streng-
then the democratic system and through the 
democratic step let us increase our produc-
tion, lei us have equitable distribution of 
wealth and of the products bath in the in-
dustrial and agricultural fields and ereast a 
situation in which the common man get his 
due. 

Thank you, Sir. 

SHRT BHUPESH GUPTA: There will be 
power crisis and oil crisis, but our Oil 
Minister is not short of fuel anyhow. 

SHRI ABU ABRAHAM (Nominated): 
Mr. Vice-Chairman, Sir, the past year has 
been a year of crisis and a year of violence. 
The fury of the violence in Gujarat and now 
in Maharashtra his mide man/ people 
wonder whether our democracy is in its last 
days and whether the country is falling 
apart. Such possimism, Sir, is t> lally 
unwarranted. 

In fact, I believe that more damage was 
done to democracy on the opening day of 
Parliament by the hon. Members who tried to 
disrupt the solemi oc_• i-.i JI grac.'d by the 
President than by the mobs who went on a 
rampage in Gujarat or elsewhere. When those 
who are Members of this, the the premier 
democratic institution in the country, can 
flout the elementary rules of ihe 
parliamentary system, when  they   can 
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use to the fullest extent their own rights and 
privileges and at the same time prevent the 
first citizen of this Iand from exercising that 
freedom of speech which is given to aU, 
then I think we have cause to worry about 
the future of democracy. 

When I say this, 1 mean no personal dis-
respect or antagonism to my honourable 
colleagues, some of whom are my friends 
and whose ability and intellect I admire. 1 
hope in their less agitated moods they have 
already recognised the folly of their action. 
Sir, the violence of the kind we have been 
witnessing outside in many parts of the 
country is of a very different nature. For one 
thing, it is not premeditated. And it is not 
organised. This kind of violence just 
happens. It follows certain laws of nature. 
You cannot arrange thunder or lightning; 
they occur when certain conditions exist 
simultaneously. In the same way the violence 
of Gujarat happened when certain material 
conditions existed for it. When democracy, 
in its practical functioning, cannot produce 
the kind of peaceful change that ordinary 
people expect from it, the people should not 
be blamed if they demonstrate their angel. 
Such a loss of temper on the part of the 
public does not imply that they have no 
respect for democracy. On the contrary, it is 
precisely because of a grooving realisation of 
their own rights and freedoms that they 
depart occas-sionally from their normal 
pattern of behaviour. Indeed, when one 
travels around in the country today, what 
strikes one as remarkable is that ordinary 
people, despite the vehemence of their 
complaints, have a healthy respect for 
democracy. 

If we take, for instance, the case of the 
harijans in our country, it is extraordinary 
how little violence they have been responsible 
for. When you read in the papers about harijan 
homes being burnt, harijan women raped—
and all these crimes in addition   to 

I the day-to-day insults tliat ihcy have to 
sulfcr from the so-called higher castes and 
upper classes, the harijans, have been extra-
ordinarily peaceful. But this peacefulness 
should nol be taken for granted. The res-
entment of centuries is deposited in their 
hearts, and if their oppressors do not change 
their ways soon, there will be - terrible re-
tribution. The emergence of the Dalit 
Panthers in Maharashtra is a warning which 
has to be taken seriously. I am certain there 
will be similar movements in U.P. and Bihar 
and in Andhra very soon. And whether Shri 
Borooah calls them petty bourgeois or 
bourgeois or lumpen prole-tainat, it will 
make no difference. It has got to happen and 
I for one will not be'sorry when it happens. 
By saying this I do not want any one to 
think that 1 am encouraging violence or 
minimising the dangers of violence. Far from 
it. All that I am trying to say is that we 
should understand the nature of the violence 
and the reasons for it, and take measures to 
remove the causes of the violence, instead of 
resorting to repressive measures, instead of 
merely exhorting people to be peaceful and 
to act according to strict democratic 
procedures as the President does in his 
Address. 

In the press and from public platforms we 
have been getting many explanations for the 
discontent and violence. Most of these 
explanations seem too simple to me. T think 
it is important to remember that there is no 
one reason for people's discontent. The 
popular outbursts that we see these days are 
the result of an accumulation 
of many grievances, not one or two.    It is 
not only scarcities of commodities and high 
prices that people are protesting against, 
thought these may be one of the immediate 
causes.   They are really protesting against 
years of neglect in providing them with sim- 
pleamenities;   they are protesting against 
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[Shri Abu Abraham] Ihe insolence and 
ihe indifference ot" tlie bureaucracy, they 
are protesting against the delays, the 
corruption, the gross inequalities, the 
prejudices of class and caste, and a hundred 
other things that are a part of our social and 
political scene. 

It is clearer today than ever before that 
our priorities have been wrong. We have 
failed to provide adequate transport in our 
towns, to clear the slums, to clean up the 
streets, provide public lavatories, get rid of 
flies in our market places. Tlie excuse that 
we do not have enough funds to do this is 
not good enough. The reason is basically 
tliat in spite of all the radical talk, far too 
many people, whether they are in 
Parliament or State Assemblies or Muni-
cipal Corporations, still have a feudal atti-
tude to the poor. The needs of ordinary 
people have not received ihe attention that 
they should have, in many parts of the coun-
try. Therefore, I say that there has to be a 
radical change in the mentality of those who 
exercise power at all levels. 

We can no longer take the poor for grant-
ed. Sir, a number of speakers, including 
Shri Borooah, have said that we are one 
nation. Sir, I think we are two nations, the 
rich and the poor. 

SHRI BRAHMANANDA PANDA 
(Orissa):   Two classes. 

SHRI ABU ABRAHAM: Roughly we 
ean classify our people into these two 
nations, (he rich and the poor. I do not wont 
to speak here about State autonomy. Mr. 
Borooah mentioned tlie subject and one or 
two other speakers also mentioned it. Mr. 
Borooah does not seem to make a difference 
between distribution of labour and 
distribution of power. I want a fairer dis-
tribution of power between the States. That 
will result in greater efficiency, and if only 
for that efficiency, we should have more 
autonomy for our States. I do not want to go 
into that S'.ihject now. I will choose another 
occasion for that. 

Sir, in our industrial policies there has 
been ar. obsession with luxury articles and 
middle class consumer goods. And the 
more the foreign collaboration, the greater 
has been the distortion of our economy, the 
greater huS been the alienation of our 
educaied and well-to-do classes from our 
own people. I agree that there is now a 
belated realisation of the evils of this kind 
of development, and the Fifth Plan lays 
great stress on changing this order of priori-
ties. But we must take radical steps to do 
this. We have to arouse « national consciou-
sness for reversing this trend and to start 
development from the bottom. 

Five years ago, the Chairman of the Ad-
ministrative  Reforms   Commission      des-
cribed our dependence on foreign industry as   
"a   sophisticated   form   of    slavery". And 
the Prime Minister has often spoken of the 
need for self-reliance.   Sir, the worst evil of 
foreign collaboration is that our people   
gradually   lose   their   self-confidence. Little 
by tittle we seem to be developing the same 
inferiority complex as we had in the colonial 
times: the feeling, which seems to be 
spreading, that we as a nation are incompet-
ent, incapable of doing things ourselves, or 
doing things well.   This mentality has greatly 
contributed to the extraordinary pessimism 
that we see all around us.   In contrast to this 
pessimism,   it is a refreshing experience to 
talk to some of our young scientists, among 
whom we have talent and ability of an order 
th?! is as lvgh a* anywhere else in the world.   
They do not feel pessimistic.   On   the   
contrary,   they   feel that given the right 
political direction, they can transform this 
coimtrv. 

A remarkable recent trend is that many of 
these scientists have come to the conclusion 
that Gandhi was the greatest revolutionary of 
our time, that Gandhism is the true path for 
our salvation— not tne primitive, narrow-
minded, puritanical, ascetic type of 
Gandhism th?t many so-called Gan- 
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dhians preach, bui a moder". scientific 
Gandhism, where die best skills and the 
mD3t sophisticated technology are put to 
the service of tlie poor and the backward 
people of this country. 

Sir, we talk of an energy crisis. But what 
are we doing about it? Nothing much except 
to raise the price of petrol. What has 
happened to the ideas of using the sun's 
energy ? ]n Israel, virtually every house lias 
got a little apparatus to use sun's rays for 
cooking, lighting and for all sorts of things. 
Why can't we have the same? We have got 
in this country unlimited sources of energy 
such as sun, wind and manure gas (or gobar 
gas). Why don't we se.t about seriously to use 
these forms of energy? Why are we delaying 
the introduction of a five-day week in our 
offices and schools? Won't that be a saving 
of energy? Does anyone seriously thmk that 
people actually work on Saturdays in our 
public offices? Then why waste petrol in 
coming and going? Why haven't we changed 
to day-light-saving working hours in our offi-
ces? How long are we going to take to make 
these decisions? These are urgent matters. 

What we need to-day is a new, scientific 
Gandhism. We need a national programme 
of meeting minimum needs such as educa-
tion, h;alth, nutrition, drinking water, 
sanitation, housing and communication. We 
have goi it in our Fiftli Plan. But such a 
programme needs advanced scientific 
thinking and advanced new technologies—
technologies which are not imitations of 
Western ideas but wholly Indian. We have 
the resources and we have the talent <tnd 
ability. All we need is the will and the 
imagination and, above all, a true 
understanding of the revolutionary nature of 
Gandhian principles. Thank you. 

THE   VICE-CHAIRMAN   (SHRI   V.B. 
RAJU) : Mr.   Babubhai   Chinai. 

SHRI BABUBHAI M. CHINAI (Maha-
rashtra) : Mr. Vice-Chairman, I am thankful 
to you for calling me to speak. But I want 
to point out that there is no quorum in the 
House. 

THE VTCE-CHAIRMAN (SHRI V. B. 
RAJU) : All right, we will have the quorum 
bell rung. Meanwhile you can go on spea-
king. 

SHRI BABUBHAI M. CHINAI : You 
go on ringing the bell and 1 will speak when 
quorum is there. There are hardly seven or 
eight people in the House and you expect us 
to speak. 

SHRI VICE-CHAIRMAN (SHRI V. B. 
RAJU) : The bell is ringing. You may 
please start your speech. 

SHRI BABUBHAI M. CHINAI : Are we 
speaking for only record purposes ? 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : The bell is ringing. 

SHRI BABUBHAI M. CHINAI : By the 
time quorum is there, we will have finished 
our speech. 

SHRI BRAHMANANDA PANDA : 
People do not come. 

SHRI BABUBHAI M. CHINAI : Then 
we can adjourn. 

THE VICE-CHAIRMAN (SHRI V.B. 
RAJU) : There need be no controversy over 
it. 

SHRI BABUBHAI M. CHINAI : There is 
no question of a controversy. Either there 
should be quorum or we should adjourn. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : The bell is being rung. You please 
start, your speech. 

SHRI BABUBHAI M. CHINAI : Sir, I 
am thankful to you for calling me at this 
late hour when there is no quorum... 
THE   VICE-CHAIRMAN (SHRI   V. B. 

RAJU) : But some body has to be   called at 
the late hour. 
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SHRI BABUBHAI M. CHINAI : I am 
not reflecting on you, Sir. I am thanking 
you. on the other hand, that you have besto-
wed that kindness on mc. I would like io 
refer to  .   .   . 

 
[Interruptions) 11 is not proper that one 
Independent should take the time of all 
Independents... 

SHRI BABUBHAI M. CHINAI : What is 
it ? Will you please repeat it? I have not got 
you. I have not taken anybody's time... 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU): You can have it from mc. What he 
said was this that the time must be appor-
tioned between parties and among Indepen-
dents also... 

SHRI BABUBHAI M. CHINAI : That is 
right, and I am exercising that right. I am 
not asking anything more, I am not taking 
anybody's time. If Mr. Om Mehta thinks 
that he is obliging me by giving me time, 1 
do not want that at all. I am prepared to 
forsake it. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : He has not addressed you. He has 
addressed me. 

SHRI BABUBHAI M. CHINAI : So I am 
addressing you, Sir. You can convey it to 
him. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU). : Now there is quorum. You can 
speak now. 

SHRI BABUBHAI M. CHINAI : What I 
was saying was that I had move an amend-
ment saying, 

"That at the end of the Motion, the 
following be added, namely, 

"But regret that the Address does nol 
reveal any programme of action to meet 
the various problems   feeing the 
country." 

If you go through the President's Address* 
you will see that 50 per cent of the space-has 
been occupied on foreign affairs'. And I am 
one with the President that our foreign policy 
which has been followed all these years has 
given us dividends, and we are on the correct 
path so far as our foreign policy is concerned. 
Whal I want to point out to you is that 1 am 
not one of those who agree to the suggestion 
to constitute an all-party Government. If we 
are going to have a democratic system, then 
we should go ahead with a two-party system. 
If we have to evolve a two-party system of 
democracy, then, this asking for a multi-party 
national government, according to me, is not a 
correct suggestion. What I would suggest is 
that in the hour of difficulty the Government 
may form an advisory committee taking into 
consideration... 

SHRI BRAHMANANDA PANDA : 
Monopolists. 

SHRl BABU BHAI M. CHINAI: Mono-
poly? There is no difficulty about il. It is 
not a monopoly of yourself... 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : You need nol respond io him. They 
will be interrupting you. You continue your 
speech. 

SHRI BABUBHAI M. CHINAI : Sir, 
this is the way of parliamentary tactics 
which we have been following 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : Time is very important. Please 
come Io your speech. 

SHRI BABUBHAI M. CHINAI : I will 
not go beyond my time. The moment you 
give me a ring. I will sit down. 

/ 
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So, what I am suggesting ts that you should 
htve aa advisory committee in times of 
emergency which imy consist of Opposition 
Members also. After all, what is the idea? 
Th: idea is to get out of the present difficult 
situation, whether it is political or econo-
mical. 

If it is political,it is meant for the political 
panies to solve it. If it is economical, the 
political party has to take a lead and others 
have to support and join and solve the 
problems of the country. 

Another point on which I want to draw the 
attention of the House is in connection with 
social objective. At present Government has 
been able to achieve social objectives, 
particularly, prevention of further 
concentration of economic power, only by 
preventing industrial growth. This is the 
m'.in conclusion to be drawn from the hap-
penings of the economy during the past few 
years. 

The Presidents address deals with the 
difficulties th: people are passing through 
and their mood of anxiety. There is no doubt 
that never before the Indian economy had 
been subjected to such severe stresses and 
strains as those being witnessed now. The 
economy is faced with inflation, food 
shortages and lop-sided industrial 
expansion. The President is kind enough to 
admit that the Government's failure to 
stabilise prices even after a good bumper 
harvest has been due, in some measure to 
the inflationary situation resulting from, 
deficit financing. Mere admission is not 
enough, for the question is how the Govern-
ment proposes to tackle the issue. The time 
for homilies and appeals is long past. The 
situation calls for action, both urgent and 
drastic. Nothing should be left to chance. 
Experience has shown that the prevailing 
critical situation cannot be tackled with 
monetary and fiscal policies alone. In Indian 
conditions, as Ihe former Governol 

of Reserve Bank, Shri L. K. Jha had said. I 
quote: 

If there is abundance of foodgrains, 
great many risks can be taken on the 
fiscal and monetary funds without any 
inflationary upsurge in prices. While 
there is a shortage of foodgrains, not all 
the fiscal and monetary restraints can 
hold the price line. 

Growth, no doubt, is basically anti-inlla-
tionary in its impact. But if investment is 
pushed up to a level, well above a level of 
savings in the community, inflationary force 
can be generated by growth. Monetary 
expansion to keep pace with the increased 
availability of goods and services resulting 
from growth may be consistent with price 
stability. But what is dangerous is the belief 
that deficit financing is a substitute for, 
rather th tn a supplement to, resources 
mobilisation. To control inflation, one hears 
these days the Government's intention to 
evolve an income policy designed to regulate 
not only wages, but all other forms of in-
come as well, including profits, rents and 
dividends. 1 am of the view that in the 
context of Government's failure to control 
prices and its own expenses and to arrest the 
role of black money which is playing havoc 
with the price structure, it is futile to expect 
thit workers or white collar employees will 
accept wage or salary freeze and much less 
agree to a moratorium on strikes. 

The President's address emphasized the 
vital importance of maximising procurement 
as far as foodgrain goes. He has expressed 
concern over the poor procurement of 
coarse grains and remarks : 

This year's experience in procurement 
and distribution will be fully considered 
in taking corrective action for the coming 
rabi season. 

If this implies the decision to relax the 
take-over of wholesale trade in wheat and 
avoid  the  rigidity  to fix the procurement 
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[Shri Babubhai M. Chinai] price, it is all 
for the good.   But the question is :   Does  
this imply ? 

There is no doubt that the long-term 
solution of food deficit is the expansion of 
domestic production. Though the market 
deficit is marginal, it has defied solution for 
more than two decades despite ihe fact that 
with the adoption of new technology, the 
output of rice, wheat and other foodgrains 
can be multiplied several times the national 
average production of. these crops. 
Meanwhile, every effort should be made to 
build a sizeable buffer stock through 
procurement levies and confiscation, etc. 
cannot bring in the pipeline all the stocks. 
Such methods cannot provide protection 
against scarcities or price hikes 
in the way that buffsr stocks based on im-
ports can. 

Sir, the Address dwells at some length on 
the energy crisis and it refers to the need to 
co-ordinate the development of coal fields, 
transportation -and power plants and in a 
mildly critical tone calls on the Ministry of 
Mines and the Railways to gear 'themselves 
to the task of raising and moving coal to the 
various centres of consumption'. The work 
of oil exploration, whether on-shore or off-
shore, has also been moving far too slowly 
and must be greatly expedited. 

Sir, I am of the view that the current 
international oil crisis can be turned into an 
excellent opportunity for development and 
growth. Because of the crisis, the economies 
of the developed countries which are mostly 
oil-based are in a process of flux and they 
have to find a substitute or spend their 
resources in abundant quantity to make a 
change-over from oil to some other base. 
There have been reports of many factories 
based on oil which are in the process of 
closure in Japan and West Germany and 
many other developed countries and there 
have been enquiries whether India can 
supply products such as tyres and tubes, 
sophisticated engineering   goods, dyestuffs 

und chemicals, etc. Fortunately, India is rich 
in natural rubber, coal, jute, cotton, etc. In 
view of the shortage of crude oil, the life of 
synthetics will not last long. Consequently, 
there are prospects of # revival of agro-based 
industries. The economists of the world argue 
that the future of the world economy would 
hereafter be agro-based until some effective 
substitute is found out for crude oil. Our 
country is rich in sugarcane growth. The 
wastes of sugarcane could be utilised for 
extracting a substitute for petrol on a 
commercial scale. We have also much 
organic waste matter which could also be 
utilised profitably for producing an effective 
substitute for petrol. 

Sir, the President also speaks of the Draft 
Fifth Plan and calls for efforts for tackling 
the various problems. Unfortunately, in the 
Plan much emphasis is laid on resources 
generation. But it seems that they have 
forgotten that resources generation has not 
been very efficient in the economy. Place of 
progress does not depend on the magnitude of 
the plan. Sir. the first prerequisite, therefore, is 
full utilisation of the existing capacity. In 
many industries, the capacity is very much 
under-ulilised, both in the public and private 
sectors. Although the reasons for this vary 
from industry to industry, some common 
factors are the acute shortage of coal, power, 
transport, raw materials like steel, chemicals, 
etc. The immediate endeavour of the 
Government must be to see that these 
handicaps are removed and the existing 
production capacity is fully utilised. This 
will prove to be an excellent handle for the 
generation of resources for the Fifth Plan. 

Then, Sir, it is necessary to see that the 
future development comes about through 
expansion of the present undertakings to the 
extent possible, because such expansion 
involves much less investment than in new 
undertakings. This policy measure will help 
in conserving the resources for fuller 



229       Motion of Thanks [26  FEB.   1974] on President's Address       230 
 

and more diversified development. The 
licensing system and the MRTP procedures 
will have to be modified in the light of what 
I have said just now. The pace of investment 
in recent years has considerably slackened 
because the present policy of the Government 
has not been conducive and new units have 
been finding it difficult to service loans from 
the financial institutions. This is one major 
policy area which requires to be looked into. 
Similarly, the Government has to review the 
policy in regard to the inter-corporate sector 
investment, the investment-dividend ratio, 
the conversion clause imposed by the 
financial institutions, etc. 

Finally, there is the question whether the 
target for additional resources mobilisation 
and market borrowings is realistic. Already 
the tax rates have reached a high level and it 
would be imprudent to load the public with 
additional taxation. Prices are bound to 
increase and when the savings of the 
household sector are really seriously affected, 
possibly, there is some scope for mopping up 
the resources in the hands of the rich 
fanners. Income-tax, Corporate Tax or even 
Excise Duty, which are already excessive, arc 
having a damaging effect. Further, to the 
extent stocks are held in the banking system, 
there is creation of additional money and a 
potential threat to price stability. These have 
to be carefully gone into, since any further 
leverage of price is bound to be quite 
disastrous. 

Finally, Sir, 1 want to say a few words in 
connection with law and order of the country. 
Sir, we have witnessed what is happening in 
Gujarat. We have witnessed what has been 
happening in Maharashtra for the last three 
days. I would beseech the hon. Home 
Minister kindly to lake a little more interest in 
the law and order situation of the country, 
because a thing which happens in one State 
is bound to rebound in other States also, 
with the result that ihe country 

will be in chaos if no timely action is taken to see 
that  
 
 
 
 
 
 
 
 
 
 
 

and order is maintained in the country. 
Thank you, Sir. 
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SHRl  BIPINPAL  DAS :*** 

SHRI   PITAMBER   DAS :*** 
♦Expunged- as ordered, by the Chair. 
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THE VICE-CHAIRMAN (SHRI V.B. 

RAJU) : I have decided to expunge those 
portions from the records to which reference 
has been made and objection taken to by 
some Members. 

The House stands adjourned till 11 A.M. 
tomorrow. 

The House then adjourned at six 
of the clock till eleven of the clock 
on Wednesday, the 27lh February, 
1974. 
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